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प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[nf{k.k iwoZ e/; jsyos (bathfu;fjax foHkkx)] 

अजधसचूना 

jk;iqj, 19 फरवरी, 2026 

 का.आ. 934(अ).— dsUnzh; ljdkj jsy vf/kfu;e] 1989 ¼1989 dk 24½ ¼ftls blesa blds i”pkr~ 

mDr vf/kfu;e dgk x;k gS½ dh /kkjk 20 d dh mi&/kkjk ¼1½ ds v/khu tkjh] Hkkjr ds jkti=] vlk/kkj.k] 

Hkkx II [k.M 3] mi&[kaM ¼ii½] fnukad 19 twu 2025 esa izdkf”kr] Hkkjr ljdkj ds jsy ea=ky; ¼jsyos cksMZ½ 

dh vf/klwpuk la[;kad dk-vk- 2732¼v½] rkjh[k 16 twu 2025 }kjk mDr vf/klwpuk ls mikc} vuqlwph esa 

fofufnZ’V Hkwfe dks]NRrhlx< jkT; ds cykSnkcktkj HkkVkikjk ftys es fo”ks’k jsy ifj;kstuk] vFkkZr]  

^^nf{k.k iwoZ e/; jsyos ds gFkcan jsyos LVs”ku iwohZ dsfcu ¼/kks/kk xzke½ ls [kkijMhg xkao]xfr “kfDr eYVhekWMy 

dkxksZ VfeZuy ¼ftyk&cykSnk cktkj HkkVkikjk½ rd  izLrkfor jsy ykbZu dusfDVfoVh^^ ds fu’iknu] vuqj{k.k] 

izca/k vkSj izpkyu ds iz;kstu ds fy, vftZr djus ds vius vk”k; dh ?kks’k.kk dh Fkh; 

vkSj] mDr vf/klwpuk dk lkj] mDr vf/kfue; dh /kkjk 20d dh mi&/kkjk ¼4½ ds v/khu nSfud 

LFkkuh; lekpkj i=ksa] vFkkZr~ ^^nSfud HkkLdj^^ rkjh[k 28 twu 2025 vkSj “Hitavada”rkjh[k 28 twu 2025 

esa izdkf”kr fd;k x;k Fkk ; 

vkSj] xzke /kks/kk] f[kyksjk] dslyh] eqM+kikj] /kkscuhM+hg] cklhu] vesjh] >hiu] josyh ,oa [kijkM+hg esa 

dqy lÙkkou vk{ksi izkIr gqvk gS vksj l{ke vf/kdkjh }kjk ml ij fopkj fd;k x;k rFkk vuuqKkr fd;k 

x;k gSA  
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vkSj] l{ke izkf/kdkjh us mDr vf/kfu;e dh /kkjk 20³  dh mi /kkjk ¼1½ ds vuqlj.k esa dsUnzh; 

ljdkj dks viuh fjiksVZ lkSi nh gS ; 

vr%] vc dsUnzh; ljdkj] l{ke izkf/kdkjh ls fjiksVZ izkIr gksus ij vkSj mDr vf/kfu;e dh /kkjk 

20³  dh mi /kkjk ¼1½ }kjk iznRr “kfDr;ksa dk iz;ksx djrs gq,] ;g ?kks’k.kk djrh gS fd blls mikc) 

vuqlwph esa fofufnZ’V Hkwfe mi;qZDr iz;kstu ds fy, vftZr dh tk,xh ; 

 vkSj ;g fd dsUnzh; ljdkj mDr vf/kfu;e dh /kkjk 20 ³  dh mi /kkjk ¼2½ ds vuqlj.k esa ;g 

?kks’k.kk djrh gS fd bl vf/klwpuk ds jkti= esa izdkf”kr gksus ij blls mikc) vuqlwph esa fofufnZ’V Hkwfe 

lHkh foYyaxeksa ls eqDr gksdj dsUnzh; ljdkj esa vkR;afrd :i ls fufgr gks tk,xhA 

vuqlwph 

NRrhlx<+ jkT; ds cykSnkcktkj HkkVkikjk ftys esa fo”ks’k jsy ifj;kstuk] vFkkZr~ ^^nf{k.k iwoZ e/; jsyos ds 

gFkcan jsyos LVs”ku iwohZ dsfcu ¼/kksa/kk xzke½ ls [kkijMhg xkao]xfr “kfDr eYVhekWMy dkxksZ VfeZuy 

¼ftyk&cykSnkcktkj HkkVkikjk½ rd izLrkfor jsy ykbZu dusfDVfoVh^^ ds fy, vftZr dh tkus okyh Hkwfe 

dk volajpuk lfgr ;k mlds fcuk Hkwfe dk laf{kIr fooj.kA  

 

ftys dk uke   %& cykSnkcktkj HkkVkikjk 

rglhy dk uke  %& flexk  

dze 

la[;k 

xzke 

dk 

uke 

[kljk 

la[;k 

Hkwfe dk 

izdkj 

Hkwfe dh 

izd`fr 

vftZr Hkwfe 

dk {ks=Qy 

¼gSDV;j es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

(1) (2) (3) (4) (5) (6) (7) 

1 /kks/kk 391/1 vflafpr futh 
0.085 

Hkwymjke firk nq[kqjke tkfr rsyh lk- 

nsg  

2 /kks/kk 391/2 flafpr futh 0.149 euksgj firk nq[kqjke tkfr rsyh lk- nsg 

3 /kks/kk 390 vflafpr futh 0.005 1- jktdqaoj csok NksVwjke] dUgS;k] fo’.kq 

oks firk pafnzdkckbZ oks vefjdkckbZ 

dsjkckbZ tkfr lrukeh lk- nsg 

2- oks iapckbZ oks :de.kh oks dkafrckbZ 

firk NksVwjke tkfr lrukeh lk- nsg  

4 /kks/kk 389 vflafpr futh 0.039 1- pj.knkl] nsopj.k] nsoyky] f”kodqekj 

firk NksVdq firk vxguckbZ] nsodhckbZ] 

f”kodqekjh firk NksVdq 

2- cqf/k;kfjuckbZ csok NksVdq tkfr 

lrukeh lk- nsg  

5 /kks/kk 387 vflafpr futh 0.033 eukst] dSyk”k] y{eh] xkSjh] fofurk firk 

ghjkjke  fueZyk ckbZ csok ghjkckbZ tkfr 

lrukeh lk- nsg  

6 /kks/kk 388 vflafpr futh 0.041 cqf/k;kfjuckbZ csok NksVdq tkfr lrukeh 

lk- nsg 

7 /kks/kk 392 vflafpr futh 0.021 dsnkj firk jktdqekj tkfr czã.k lk- 

frYnk 

8 /kks/kk 393 vflafpr futh 0.048 gjn;ky izlkn firk dk”khjke lrukeh 

lk-nsg  

9 /kks/kk 394 vflafpr futh 0.080 n~okfjdk] mŸkjk] f”krdqekjh firk y[ku 

cS”kf[k;k ifr y[ku  

10 /kks/kk 395 flafpr “kkldh; 0.098 “kkldh; Hkwfe  
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11 /kks/kk 770 vflafpr futh 0.073 jktdqekj oks izsepan oks yyrkckbZ oks 

iqfurk ckbZ firk txnh”k js”keckbZ csok 

txnh”k tkfr lrukeh lk- nsg  

12 /kks/kk 769 vflafpr futh 0.120 lhrk nsoh tkS ioudqekj xwaxh oks cgjh 

firk oyh iq= fodkldqekj o ioudqekj 

tkfr vxzoky lk- jk;iqj 

13 /kks/kk 766 vflafpr futh 0.012 lhrk nsoh tkS ioudqekj xwaxh oks cgjh 

firk oyh iq= fodkldqekj o ioudqekj 

tkfr vxzoky lk- jk;iqj 

14 /kks/kk 763 vflafpr futh 0.054 egsUnzk Liat ,oa ikoj izk fy0 Mk;jsDVj 

eukst firk bZ”oj izlkn tkfr cfu;k 

lk- jk;iqj 

15 /kks/kk 396/2 flafpr futh 0.003 futke oks rksiflag yksdukFk] fueZyk 

firk lqjs”k xkSreckbZ csok lqjs”k tkfr 

rsyh lk- nsg  

16 /kks/kk 396/1 vflafpr futh 0.139 jktsUnz] izgykn] vt;] m’kk] mfeZyk 

firk lk[kkjke tkfr rsyh fuoklh lk 

nsg 

17 /kks/kk 750 vflafpr “kkldh; 0.268 N-x- “kklu ¼jktLo foHkkx½ 

18 /kks/kk 737 vflafpr futh 0.080 dsnkj firk jktdqekj tkfr czkEg.k 

fuoklh lk- frYnk 

19 /kks/kk 736 vflafpr futh 0.144 dsnkj firk jktdqekj tkfr czkEg.k 

fuoklh lk- frYnk 

20 /kks/kk 738/2 vflafpr futh 0.180 vyxckbZ firk dstqÅ tkfr lrukeh 

fu0 lk-nsg 

21 /kks/kk 738/3 vflafpr futh 0.170 xkso/kZu ckbZ firk dstÅ tkfr lrukeh 

fu0 lk-nsg 

22 /kks/kk 738/4 vflafpr futh 0.093 vejckbZ firk dstÅ tkfr lrukeh fu0 

lk-nsg 

23 /kks/kk 738/5 vflafpr futh 0.036 n;kckbZ firk dstÅ tkfr lrukeh fu0 

lk-nsg 

24 /kks/kk 739/1 vflafpr futh 0.092 gjn;ky izlkn firk dk”khjke tkfr 

lrukyh fuoklh lk-nsg  

25 /kks/kk 739/2 vflafpr futh 0.150 eugj.k izlkn firk dka”khjke tkfr 

lrukyh fuoklh lk-nsg 

26 /kks/kk 739/3 vflafpr futh 0.140 uohu firk dka”khjke tkfr lrukyh 

fuoklh lk- nsg 

27 /kks/kk 743 vflafpr futh 0.060 cks/kuh csok dksnwjke] izfeykckbZ ifr 

dksnwjke tkfr rsyh fuoklh lk-nsg 

28 /kks/kk 744 vflafpr futh 0.077 veu lkgw firk d`’.k dqekj lkgw tkfr 

rsyh fuoklh lk- nsg  

29 /kks/kk 745 vflafpr futh 0.023 }kfjdk] mŸkjk] f”krdqekjh firk y[ku 

cSlkf[k;k ifr y[ku  

30 /kks/kk 741 vflafpr futh 0.001 nkus”oj izlkn firk fy[kuyky tkfr 

lrukyh fuoklh lk- nsg  

31 /kks/kk 742 vflafpr futh 0.080 nkus”oj izlkn firk fy[kuyky tkfr 

lrukyh fuoklh lk- nsg  

32 /kks/kk 730 vflafpr futh 0.077 vrgjvyh firk vgen vyh tkfr 

eqlyeku fuoklh lk-nsg   

33 /kks/kk 729 vflafpr “kkldh; 0.040 N-x- “kklu ¼jktLo foHkkx½ 

34 /kks/kk 721/1 vflafpr futh 0.103 psru fi jk/ks”;ke xhrkckbZ ifr jk/ks”;ke 

tkfr dsoV fuoklh lk- nsg 

35 /kks/kk 722/1 vflafpr futh 0.239 lq[kÅ firk Qqyflag tkfr dsoV fuoklh 

lk- nsg  
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36 /kks/kk 727 vflafpr futh 0.307 ?ku”;ke yky vxzoky firk “kadjyky 

fuoklh lk- usojk  

37 /kks/kk 722/2 vflafpr futh 0.083 psru fi jk/ks”;ke xhrkckbZ ifr jk/ks”;ke 

tkfr dsoV fuoklh lk- nsg 

38 /kks/kk 723 vflafpr futh 0.110 cq/kok o fclkSgk tkfr lrukeh fuoklh 

lk- nkek[ksMk 

39 /kks/kk 724 vflafpr futh 0.266 ;qlwQvyh firk vgenvyh tkfr 

eqlyeku fuoklh lk- nsg  

40 /kks/kk 725/1 vflafpr futh 0.066 eukst firk daqojnkl dks”kys tkfr 

lrukeh fuoklh lk- nsg  

41 /kks/kk 706 vflafpr futh 0.540 lstkckbZ tkSts vkuanjkt firk lkfdu 

nsg tkfr rsyh  

42 /kks/kk 701 vflafpr futh 0.207 mfeZykckbZ tkS fcljke tkfr rsyh 

fuokklh lk- nsg 

 

43 /kks/kk 705/1 vflafpr futh 0.120 xaxkckbZ tkS jktkjke tkfr ;kno fu0 

lk-nsg 

44 /kks/kk 705/2 vflafpr futh 0.130 lStkckbZ tkSts vkuanjke tkfr rsyh fu0 

lk-nsg 

45 /kks/kk 705/3 vflafpr futh 0.130 nqykjh csok lhrkjke tkfr ;kno fu0 lk-

nsg 

 

46 /kks/kk 704 vflafpr futh 0.048 ¼1½ jktkjke firk >fjgkj oks dqys”oj oks 

Hkqus”oj oks ifr :de.kh oks 

¼2½ Qqys”ojh oks dqys”ojh oks nqykjhckbZ 

fi- lhrkjke firk jktkjke firk Vhdkjke 

tkfr jkor fuoklh lk- nsg  

47 /kks/kk 702 vflafpr futh 0.160 fclkjke o yqd: tkfr rsyh fuoklh lk- 

nsg  

48 /kks/kk 703 vflafpr futh 0.089 fclkjke o yqd: tkfr rsyh fuoklh lk- 

nsg  

49 /kks/kk 697 vflafpr futh 0.158 cq/ksyky firk [kqchjke tkfr rsyh fuoklh 

lk- nsg 

50 /kks/kk 698 vflafpr futh 0.160 fclkjke o yqd: tkfr rsyh fuoklh lk- 

nsg 

51 /kks/kk 696 vflafpr futh 0.092 ¼1½ fcljke firk Hkksany] nsokynkl 

jrunkl] [kwcnkl] Hkxokunkl firk 

tkeckbZ] jkeckbZ] tequkckbZ firk 

Qqypan] ukck0 lUuh ¼2½ fi0 lat;] 

ikyd ekek nsokynkl] csnckbZ] csok ifr 

Qwypan tkfr lrukeh fuoklh lk-nsg  

52 /kks/kk 699/1 vflafpr futh 0.090 cq/ksyky firk [kqchjke tkfr rsyh fu0 

lk-nsg 

53 /kks/kk 699/2 vflafpr futh 0.080 lqd`rnkl firk [kqchjke tkfr rsyh fu0 

lk-nsg 

54 /kks/kk 700 vflafpr futh 0.265 lqd~rnkl firk [kqchjke tkfr rsyh 

fuoklh lk-nsg 

55 /kks/kk 695 vflafpr futh 0.190 rhtÅjke ?ku”;ke feyu ehuk nqxkZ 

euh’kk firk iq’ik firk I;k: dkosjh csok 

I;k: tkfr jkor fuoklh lk- nsg  

56 /kks/kk 694 vflafpr “kkldh; 0.118 N-x- “kklu ¼jktLo foHkkx½ 

57 /kks/kk 692 vflafpr futh 0.124 jktsUnz oks izgykn oks vt; oks m’kk oks 

mfeZyk firk lk[kkjke tkfr rsyh fuoklh 

lk-nsg  

58 /kks/kk 693 vflafpr futh 0.140 ukjk;.k] iUusyky fi0 >qum 
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59 /kks/kk 681 vflafpr futh 0.047 fgUNkjke firk yPNhjke tkfr rsyh 

fuoklh lk- nsg  

60 /kks/kk 677 vflafpr “kkldh; 0.665 “kkldh; 

61 /kks/kk 1532 vflafpr futh 0.101 fxjtk oks mŸkjkckbZ firk vktwjke 

fuoklh lk- nsg  

62 /kks/kk 1530 vflafpr futh 0.052 Hkqus”oj firk yPNhjke tkfr rsyh lk-nsg  

63 /kks/kk 1531 vflafpr futh 0.165 n;kyq firk yPNhjke tkfr rsyh lk- nsg 

64 /kks/kk 1526 vflafpr futh 0.063 Hkwymjke firk nq[kqjke tkfr rsyh lk- 

nsg  

65 /kks/kk 1527 vflafpr futh 0.120 fxjtk oks mŸkjkckbZ firk vktwjke 

fuoklh lk- nsg  

66 /kks/kk 1529 vflafpr “kkldh; 0.031 “kkldh; 

67 /kks/kk 1538 vflafpr futh 0.322 izseyky firk NksVdq tkfr lrukeh 

fuoklh lk-nsg  

68 /kks/kk 1539 vflafpr futh 0.239 egsr: firk tsBw tkfr rsyh fuoklh lk- 

nsg  

69 /kks/kk 1541 vflafpr futh 0.293 Jherh lhek firk Kkunkl tkfr 

lrukeh fuoklh lk- /kks/kk 

70 /kks/kk 1542 vflafpr futh 0.289 esgŸkj oks ckcwyky oks lefy;k oks lur 

oks jkedqekj firk oks “;keckbZ oks 

HkwjhckbZ fi- xaxw tkfr lrukeh fuoklh 

lk- nsg  

71 /kks/kk 1537 vflafpr futh 0.135 cMdw firk n;kjke tkfr lrukeh 

fuoklh lk- nsg  

72 /kks/kk 409/1 vflafpr futh 0.014 ¼1½ txrwjke] fxjoj] nqf[kr] firk ukFkw 

ukck0 :is”k] firk vfgY;k] ukc xk;=h] 

firk cksnw] ikyd eka ljkstuh  

¼2½ csok csnw] lek:] Hkq[km] HkUuw fi0 

egkflax tkfr BsBokj fuokl lk- 

f[kyksjk 

73 /kks/kk 413 vflafpr futh 0.075 ghjk fcYMdku izk- fy- jk;iqj Mk;- 

ukjk;.k izlkn vxzoky firk vkj- vkj- 

vxzoky 

74 /kks/kk 415 vflafpr futh 0.205 ghjk fcYMdku izk- fy- jk;iqj Mk;- 

ukjk;.k izlkn vxzoky firk vkj- vkj- 

vxzoky 

75 /kks/kk 416 vflafpr futh 0.176 ghjk fcYMdku izk- fy- jk;iqj Mk;- 

ukjk;.k izlkn vxzoky firk vkj- vkj- 

vxzoky 

76 /kks/kk 451 vflafpr futh 0.014 ghjk fcYMdku izk- fy- jk;iqj Mk;- 

ukjk;.k izlkn vxzoky firk vkj- vkj- 

vxzoky 

77 /kks/kk 417 vflafpr futh 0.304 ghjk fcYMdku izk- fy- jk;iqj Mk;- 

ukjk;.k izlkn vxzoky firk vkj- vkj- 

vxzoky 

78 /kks/kk 449 vflafpr futh 0.384 fcxekdZ fjlkslsUl izk- fyfeVsM 4 ih-ih-

Mh- ckx bLV 102 LVhQu gkÅl 

dydŸkk }kjk v/;{k fuoklh jruyky 

cSn~o  

79 /kks/kk 422 vflafpr futh 0.060 fcxekdZ fjlkslsUl izk- fyfeVsM 4 ih-ih-

Mh- ckx bLV 102 LVhQu gkÅl 

dydŸkk }kjk v/;{k fuoklh jruyky 

cSn~o  

80 /kks/kk 423/2 vflafpr futh 0.548 ?ku”;ke firk lqdyky tkfr rsyh 

fuoklh lk- nsg  
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81 /kks/kk 447 vflafpr “kkldh; 0.133 “kkldh;  

82 /kks/kk 448 vflafpr futh 0.135 fcxekdZ fjlkslsUl izk- fyfeVsM 4 ih-ih-

Mh- ckx bLV 102 LVhQu gkÅl 

dydŸkk }kjk v/;{k fuoklh jruyky 

cSn~o  

83 /kks/kk 446 vflafpr futh 0.050 e/;izns”k “kklu mn~;ksx foHkkx 

84 /kks/kk 445 flafpr futh 0.093 “kkldh;  

85 /kks/kk 618/1 vflafpr futh 0.106 }kfjdk] mŸkjk] f”krdqekjh firk y[ku 

cSlkf[k;k ifr y[ku tkfr lrukeh fu0 

lk-nsg  

86  618/2 vflafpr futh 0.205 jktdqekj oks izsepan oks yyrkckbZ oks 

iqfurk ckbZ firk txnh”k js”keckbZ csok 

txnh”k tkfr txnh”k fuoklh lk- nsg  

87 /kks/kk 621 vflafpr futh 0.029 vkseizdk”k firk ea”kkjke tkfr lrukeh 

fuoklh lk- nsg  

88 /kks/kk 620 vflafpr futh 0.060 vkseizdk”k firk ea”kkjke tkfr lrukeh 

fuoklh lk- nsg  

89 /kks/kk 616 vflafpr futh 0.002 vadqj vxzoky firk dSyk”k vxzoky 

tkfr cfu;k lk- frYnk  

90 /kks/kk 617 vflafpr futh 0.008 jktdqekj oks izsepan oks yyrkckbZ oks 

iqfurk ckbZ firk txnh”k js”keckbZ csok 

txnh”k tkfr txnh”k fuoklh lk- nsg  

91 /kks/kk 619 vflafpr futh 0.030 vkseizdk”k firk ea”kkjke tkfr lrukeh 

fuoklh lk- nsg  

92 /kks/kk 658 vflafpr futh 0.176 xusf”k;k ckbZ ifr xksiky fuoklh lk- 

nsg  

93 /kks/kk 659 vflafpr futh 0.007 vatqfydk ifr Hkqou yky tkfr lrukeh 

fuoklh /kks/k  

94 /kks/kk 622 vflafpr futh 0.511 lafprk oekZ firk lat; oekZ tkfr dqehZ 

fuoklh lk- gFkcan 

95 /kks/kk 643/1 vflafpr futh 0.070 nhun;ky firk fo’.kq tkfr rsyh lk- nsg  

96 /kks/kk 644 vflafpr futh 0.181 jktdqekj oks izsepan oks yyrkckbZ oks 

iqfurk ckbZ firk txnh”k js”keckbZ csok 

txnh”k tkfr lrukeh fuoklh lk- nsg0 

97 /kks/kk 645 vflafpr futh 0.212 uohu firk dk”khjke tkfr lrukeh 

fuoklh lk- nsg  

98 /kks/kk 647 vflafpr futh 0.021 iq:’kksre] ehyu] dpjk] nsodqaoj firk 

eksthjke] je”khyk ifr eksthjke tkfr 

rsyh fuoklh lk- nsg  

99 /kks/kk 646/1 vflafpr futh 0.298 lroarhu firk fyywjke tkfr rsyh fu0 

lk-nsg 

100 /kks/kk 646/2 vflafpr futh 0.073 jtoarhu mQZ jsorh firk fyywjke tkfr 

rsyh fu0 lk-nsg 

101 /kks/kk 686 vflafpr futh 0.051 usg: firk dstwjke tkfr rsyh fuoklh 

lk- nsg  

102 /kks/kk 685 vflafpr futh 0.080 uksgj firk >Ccw tkfr rsyh fuoklh lk-

nsg 

103 /kks/kk 684 vflafpr futh 0.045 euksgj firk nq[kqjke tkfr rsyh lk- nsg 

104 /kks/kk 683 vflafpr futh 0.298 iq:’kksre] ehyu] dpjk] nsodqaoj firk 

eksthjke] je”khyk ifr eksthjke tkfr 

rsyh fuoklh lk- nsg  

105 /kks/kk 687 vflafpr futh 0.025 yfyrk firk m/kksjke tkfr rsyh fuoklh 

lkfdu nsg  
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106 /kks/kk 682/1 vflafpr futh 0.015 lsodjke firk yPNhjke tkfr rsyh fu0 

lk-nsg 

107 /kks/kk 682/2 vflafpr futh 0.002 lsodjke firk yPNhjke tkfr rsyh fu0 

lk-nsg 

108 /kks/kk 680/1 vflafpr futh 0.212 lqd`rnkl firk [kqchjke tkfr rsyh fu0 

lk-nsg 

109 /kks/kk 681 vflafpr futh 0.018 fgUNkjke firk yPNhjke tkfr rsyh 

fuoklh lk- nsg  

110 /kks/kk 677 vflafpr “kkldh; 0.237 “kkldh; 

111 /kks/kk 1534/1 vflafpr futh 0.000 cq/ksyky firk [kqchjke tkfr rsyh fuoklh 

lk- nsg 

112 /kks/kk 1536 vflafpr futh 0.005 n;kyq firk yPNhjke tkfr rsyh lk- nsg 

;ksx 14.416  

 

dze 

la[;k 

xzke dk 

uke 

[kljk 

la[;k 

Hkwfe dk 

izdkj 

Hkwfe dh 

izd`fr 

vftZr 

Hkwfe dk 

{ks=Qy 

¼gSDV;j 

es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

1 f[kyksjk 119/1 vflafpr futh 0.400 eaxyw firk lqdnso tkfr rsyh fuoklh lk-

nsg  

2 f[kyksjk 111/4 vflafpr futh 0.036 cuokjh yky firk o- feykÅ tkfr rsyh 

fuoklh lk- nsg  

3 f[kyksjk 116/1 vflafpr futh 0.072 xksiky firk o- “kadj tkfr rsyh fuoklh 

lk- nsg 

4 f[kyksjk 116/2 vflafpr futh 0.139 [ksfeu ckbZ ifr tud jke lkgw tkfr rsyh 

fuoklh lk<sdquk 

5 f[kyksjk 116/3 vflafpr futh 0.071 jksfgr firk ek/kks tkfr dqehZ fuoklh lk- 

ldjh 

6 f[kyksjk 116/5 vflafpr futh 0.067 xksiky firk o- “kadj tkfr rsyh fuoklh 

lk- nsg 

7 f[kyksjk 116/6 vflafpr futh 0.204 fo’.kq firk folEHkj  tkfr rsyh fuoklh lk- 

nsg  

8 f[kyksjk 117/2 vflafpr futh 0.052 ys[kkckbZ ifr eaxyw tkfr rsyh fuoklh lk- 

nsg  

9 f[kyksjk 113/1 flafpr futh 0.137 lgnso firk ?kukjke tkfr rsyh fuoklh lk-

nsg  

10 f[kyksjk 113/2 vflafpr futh 0.007 fnygj.k lkgw firk nqtZu lkgq tkfr rsyh 

fuoklh lk- nsg  

11 f[kyksjk 113/4 vflafpr futh 0.318 lq/kkjke firk iape tkfr lrukeh fuoklh 

lk-nsg  

12 f[kyksjk 113/5 vflafpr futh 0.304 y[ku firk o- /kuok  

13 f[kyksjk 114 vflafpr futh 0.070 xtkuan firk Fkuokj tkfr dqehZ fuoklh lk- 

nsg  

 

14 f[kyksjk 129 vflafpr futh 0.101 iquhrjke] cq/kjke] cYYkkjke firk dksnok 

tkfr lrukeh fuoklh lk- nsg  

 

15 f[kyksjk 130/1 vflafpr futh 0.252 iquhrjke] cq/kjke] cYYkkjke firk dksnok 

tkfr lrukeh fuoklh lk- nsg 
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16 f[kyksjk 130/3 flafpr futh 0.007 dslyh ekbuj ugj ukyh flapkbZ foHkkx 

NRrhlx<+ “kklu N-x- “kklu 

 

17 f[kyksjk 134 flafpr “kkldh; 0.001 “kkldh;  

 

18 f[kyksjk 135/1 vflafpr futh 0.832 
  

1- vkuan firk jek”kadj tkfr czkEg.k fu0 

lk- rsyVqdMk 

2- eksgu firk jek”kadj tkfr czkEg.k fu0 

lk-nsg 

19 f[kyksjk 135/2 vflafpr futh 1- jkexksiky firk /kuhjke tkfr czkEg.k fu0 

lk-nsg 

2- f”ko”kadj firk /kuhjke tkfr czkEg.k fu0 

lk-nsg 

3- jek”kadj firk /kuhjke tkfr czkEg.k fu0 

lk-nsg 

4- izse”kadj firk /kuhjke tkfr czkEg.k fu0 

lk-nsg 

5- jfo”kadj firk /kuhjke tkfr czkEg.k fu0 

lk-nsg 

6- Hkkuwefr ifr /kuhjke tkfr czkEg.k fu0 

lk-nsg 

20 f[kyksjk 135/3 vflafpr futh vjfoan dqekj o- gqdepan tkfr czkEg.k fu0 

lk-nsg  

21 f[kyksjk 138 flafpr “kkldh; 0.026 “kkldh;  

22 f[kyksjk 139 vflafpr futh 0.014 frgk: tkfr rsyh fuoklh lk- nsg  

23 f[kyksjk 626/1 vflafpr “kkldh; 0.123 “kkldh;  

24 f[kyksjk 625/1 vflafpr futh 0.537 Jn~/kk “kekZ ifr vferkHk “kekZ fuoklh lk-

nsg 

25 f[kyksjk 625/23 vflafpr futh 0.030 Hkkuqdqekjh firk ;ksxsUnz  

26 f[kyksjk 625/25 vflafpr futh 0.247 Hkxoufru csok ghjkyky] lqd~r] ioZrh firk 

ijns”kh tkfr rssyh fuoklh lk- nsg  

27 f[kyksjk 625/36 vflafpr futh 0.076 Jhpan] “k=qgu] lksgu] Bkdqjjke firk Vsdh 

firk jkeckbZ csok Vsdh tkfr rsyh fuoklh 

lk- nsg  

28 f[kyksjk 614/1 vflafpr futh 0.313 dqEHkdj.k firk Hkqus”oj tkfr rsyh fuoklh 

lk- nsg  

29 f[kyksjk 614/2 vflafpr futh 0.123 dqEHkdj.k firk Hkqus”oj tkfr rsyh fuoklh 

lk-nsg  

30 f[kyksjk 611/3 vflafpr futh 0.141 Hkxsyk] Hkkjr firk jkeflag tkfr rsyh 

fuoklh lk-nsg  

31 f[kyksjk 611/2 vflafpr futh 0.014 dqEHkdj.k firk Hkqus”oj tkfr rsyh fuoklh 

lk- nsg  

32 f[kyksjk 610/1 vflafpr futh 0.154 vejnkl firk HkdkMw tkfr lrukeh fuoklh 

lkfdu nsg  

33 f[kyksjk 610/6 vflafpr futh 0.070 tkeckbZ tkSts ?kukjke tkfr lrukeh 

fuoklh lk- nsg  

34 f[kyksjk 610/2 vflafpr futh 0.131 d`’.kk firk vktwjke tkfr rsyh fu0 lkfdu 

nsg  

35 f[kyksjk 604/6 vflafpr futh 

0.313 

lksupan firk panjke tkfr lrukeh fuoklh 

lk0nsg 

36 f[kyksjk 604/7 vflafpr futh jkef[kykou firk lq[khjke tkfr lruke 

fuoklh lk-nsg  
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37 f[kyksjk 604/8 vflafpr futh lr[kksonkl] egs”kdqekj] yfyr dqekj] 

efu’kk firk f”kopj.k tkfr lrukeh fuoklh 

lk-nsg  

38 f[kyksjk 604/9 vflafpr futh [kksjckgjk firk panjke dsygh csok panjke 

tkfr lrukeh fuoklh lk- nsg  

39 f[kyksjk 600 vflafpr futh 0.042 eksfgr dqekj VaMu firk [kksjckgjk tkfr 

lrukeh fuoklh lk-nsg  

40 f[kyksjk 609/1 vflafpr futh 0.225 fnyhi] fueZyk] fceyk] rqfydk firk ccyk] 

dqekjh csok ccyk tkfr /kksch fuoklh 

lkfdu nsg 

41 f[kyksjk 601/1 vflafpr futh 0.235 ?kukjke firk mnsjke /kuoarhu ifr mnsjke 

tkfr lrukeh fuoklh lk-nsg  

42 f[kyksjk 601/2 vflafpr futh 0.001 ¼1½ dqekj firk dstwjke tkfr esgj fuolh 

lk-nsg 

¼2½ Hkkuerh] Hkkserh] lkfo=hckbZ] lqfe=kckbZ 

firk cStukFk tkfr esgj fuoklh lk-nsg 

¼3½ jktksckbZ firk cStukFk tkfr esgj 

fuoklh lk-nsg  

¼4½ /kuflag firk frtÅ tkfr esgj fuoklh 

lk-nsg 

¼5½ ukck- lat; firk vkRekjke] cyh eka 

lq:t csok vkRekjke tkfr esgj fuoklh 

lknsg  

¼6½ vlou firk frtÅ tkfr esgj fuoklh 

lk-nsg  

¼7½ dqekjh] lhrk firk frtÅ tkfr esgj 

fuoklh lk-nsg 

¼8½ gsecrh firk frtÅ tkfr esgj fuoklh 

lknsg 

43 f[kyksjk 601/3 vflafpr futh 0.139 lr[kksounkl] egs”k dqekj] yfyr dqekj] 

efu’kk firk f”kopj.k tkfr lrukeh fuoklh 

lk-nsg  

44 f[kyksjk 601/4 vflafpr futh 0.139 cqf/k;kfjuckbZ ifr pSrqjke  

45 f[kyksjk 597/2 vflafpr futh 0.194 Mkxs”oj firk yksdukFk tkfr rsyh fuoklh 

lk-nsg  

46 f[kyksjk 597/3 vflafpr futh 0.174 d`’.kk firk vktwjke tkfr rsyh fuoklh lk-

nsg  

47 f[kyksjk 596 vflafpr futh 0.005 yhykorh ifr ij’kksŸke tkfr rsyh fuoklh 

lk-nsg 

48 f[kyksjk 598/6 vflafpr futh 0.156  

49 f[kyksjk 598/5 vflafpr futh 0.121 ;ksxs”k firk vkenkl tkfr lrukeh fuoklh 

lk-nsg  

50 f[kyksjk 591/1 vflafpr futh 0.192 csnjke firk vtcflax tkfr rsyh fuoklh 

lk-nsg 

51 f[kyksjk 591/4 flafpr futh 0.004 lgnso firk ?kukjke tkfr rsyh fuoklh lk-

nsg  

52 f[kyksjk 591/18 vflafpr futh 0.691 csnjke firk vtcflax tkfr rsyh fuoklh 

lk-nsg 

53 f[kyksjk 591/13 vflafpr futh 0.112 osnizdk”k lkgw firk jksfgr tkfr rsyh 

fuoklh lk-nsg  

54 f[kyksjk 583 vflafpr futh 0.196 gjhjke oYn dstqjke tkfr lrukeh fuoklh 

lkfdu nsg  

55 f[kyksjk 585/1 flafpr 'kkldh; 0.058 “kkldh;  

56 f[kyksjk 584/5 vflafpr futh 0.253 ¼1½ larjke firk esgr: tkfr lrukeh lk-

nsg  
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¼2½ ekuflag firk esgr: tkfr lrukeh lk-

nsg  

¼3½ fceykckbZ firk esgr: tkfr lrukeh 

lk-nsg 

¼4½ lur firk esgr: tkfr lrukeh lk-nsg  

¼5½ larks’kh firk esgr: tkfr lrukeh lk-

nsg  

¼6½ lq[koarhu firk esgr: tkfr lrukeh 

lk-nsg  

57 f[kyksjk 584/13 vflafpr futh 0.003  

58 f[kyksjk 584/8 vflafpr futh 0.081 rkezdkar firk fQjrqjke tkfr rsyh lk-nsg 

59 f[kyksjk 584/9 flafpr futh 0.026 ,ysUnz firk larjke  

60 f[kyksjk 584/11 vflafpr futh 0.133 ,ysUnz firk larjke  

61 f[kyksjk 587/1 vflafpr futh 0.026 vksxjnkl firk /kjenkl tkfr lrukeh 

fuoklh lk-nsg 

62 f[kyksjk 587/6 vflafpr futh 0.036 eaxyw firk Jhjke tkfr lrukeh fuoklh 

lk-nsg  

63 f[kyksjk 587/7 vflafpr futh 0.263 ¼1½ lqdfj;k firk csok lek: tkfr lrukeh 

lk- nsg 

¼2½ ehuk firk lek: tkfr lrukeh lk-nsg 

¼3½ jkecrh firk lek: tkfr lrukeh lk-

nsg 

¼4½ v?kuckbZ firk lek: tkfr lrukeh lk-

nsg 

¼5½ jkseckbZ firk lek: tkfr lrukeh lk-

nsg 

¼6½ vejckbZ firk lek: tkfr lrukeh lk-

nsg 

64 f[kyksjk 898 vflafpr futh 0.098 ¼1½ jktsaUnz izlkn firk gfjjke tkfr rsyh 

lk-nsg 

¼2½ ukck0 dquky firk iqyfdr tkfr rsyh 

lknsg 

¼3½ ukck0 jks”kuh firk iqyfdr tkfr rsyh 

lk-nsg 

¼4½ ukck0 jks”kuh firk iqyfdr tkfr rsyh 

lk-nsg 

¼5½ oyh ek¡ oks [kqn QqyckbZ ifr iqyfdr 

tkfr rsyh lk-nsg 

¼6½ Hkkjr firk gfjjke tkfr rsyh lk-nsg 

¼7½ Hkxr firk gfjjke tkfr rsyh lk-nsg 

¼8½ ;kfefu firk gfjjke tkfr rsyh lk-nsg 

¼9½ fuf/k firk gfjjke tkfr rsyh lk-nsg 

¼10½ frft;k firk gfjjke tkfr rsyh lk-nsg 

65 f[kyksjk 897 vflafpr futh 0.126 eksgu firk /kuok tkfr rsyh fuoklh lk-nsg  

66 f[kyksjk 900 vflafpr futh 0.011 xksikynkl firk Hkjkslknkl tkfr ifudk 

fuoklh lk-nsg  

67 f[kyksjk 896/1 flafpr “kkldh; 0.233 “kkldh;  

68 f[kyksjk 893/2 vflafpr futh 0.037 Xk;kjke firk jsokjke tkfr rsyh fuoklh lk-

nsg 

69 f[kyksjk 894/2 vflafpr futh 0.092 ¼1½ larks’kh ifr “kadj tkfr rsyh fuoklh 

lk-nsg 

¼2½ ujs”k] :is”k] dqys”oj] nqxkZ firk “kadj 

tkfr rsyh fuoklh lk-nsg 
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70 f[kyksjk 894/5 vflafpr futh 0.068 ¼1½ Hkwou firk Hkw’k.k tkfr rsyh lk-nsg 

¼2½ ukck0 “kkjnk firk Hkw’k.k oyhek¡ 

izfeykckbZ tkfr rsyh lk-nsg 

¼3½ izfeykckbZ ifr Hkw’k.k tkfr rsyh lk-nsg 

71 f[kyksjk 894/7 vflafpr futh 0.123  

72 f[kyksjk 895/1 vflafpr futh 0.132 jkeiky oYn /kuhjke tkfr czkEg.k lkfdu 

nsg  

73 f[kyksjk 895/2 vflafpr futh 0.135 jsorh ifr dhrZu tkfr rsyh fuoklh lk-nsg 

74 f[kyksjk 915 flafpr “kkldh; 0.330 “kkldh;  

75 f[kyksjk 913/10 vflafpr futh 0.524 vuqjkx firk ueZnk izlkn czkgEu fu0 lk-nsg 

76 f[kyksjk 916 flafpr “kkldh; 0.050 “kkldh;  

77 f[kyksjk 917/3 vflafpr futh 0.007 csnjke firk jfrjke tkfr rsyh lk-nsg  

78 f[kyksjk 933/5 vflafpr futh 0.036 cydj.k firk tqxqu tkfr dykj fuoklh 

lk-nsg  

79 f[kyksjk 937/1 vflafpr futh 0.161 1- larks’k firk pksokjke tkfr lkekU; fu0 

lk-nag  

2- v”kksd firk pksokjke tkfr lkekU; fu0 

lk-nag 

3- ehukckbZ firk pksokjke tkfr lkekU; fu0 

lk-nag 

4- :ikckbZ firk pksokjke tkfr lkekU; fu0 

lk-nag 

80 f[kyksjk 937/4 vflafpr futh 0.004 dqEHkdj.k firk Hkwous”oj tkfr rsyh fu0 

lk-nsg  

81 f[kyksjk 937/5 vflafpr futh 0.136 uan dqekj firk Hkwous”oj tkfr rsyh fu0 

lk-nsg  

82 f[kyksjk 936/1/x vflafpr futh 0.008 QqypUn firk jfrjke tkfr rsyh fu0 lk-

nsg  

83 f[kyksjk 936/1/?k flafpr futh 0.174 csnjke firk jfrjke tkfr rsyh lk-nsg  

84 f[kyksjk 936/3 vflafpr futh 0.185 csnjke firk jfrjke tkfr rsyh lk-nsg  

85 f[kyksjk 938/4 vflafpr futh 0.012 r[krjke firk eqdqrje tkfr rsyh fu0 lk-

nsg  

86 f[kyksjk 944/1 vflafpr futh 0.202 1- iqlbZ;k firk Qwyflag tkfr rsyh fu0 

lk-nsg  

2- fgjer firk Qwyflag tkfr rsyh fu0 lk-

nsg 

3- egsrjhu firk Qwyflag tkfr rsyh fu0 

lk-nsg 

4- :iflag firk lqHkk’k tkfr rsyh fu0 lk-

nsg 

87 f[kyksjk 944/2 flafpr futh 0.097 ds-vkj- firk lh-,y- tkfr dqehZ fu0 lk-nsg  

88 f[kyksjk 944/3 vflafpr futh 0.060 yqds”oj firk nqdkynkl tkfr lrukeh lk-

nsg  

89 f[kyksjk 945/1 vflafpr futh 0.043 rqdkjke firk thojk[ku tkfr rsyh fu0 lk-

nsg  

90 f[kyksjk 945/2 vflafpr futh 0.063 rqdkjke firk thojk[ku tkfr rsyh fu0 lk-

nsg  

91 f[kyksjk 945/4 vflafpr futh 0.041 “kksHkkjke firk Hkkjr tkfr rsyh fu0 lk- nsg  

92 f[kyksjk 945/5 vflafpr futh 0.040 1- eksgu firk “;keyky tkfr rsyh fu0 lk-

nsg  
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2- ekyrh firk “;keyky tkfr rsyh fu0 

lk-nsg 

3- rksjuckbZ firk “;keyky tkfr rsyh fu0 

lk-nsg  

4- dksnS;kckbZ firk “;keyky tkfr rsyh 

fu0 lk- nsg 

93 f[kyksjk 945/7 vflafpr futh 0.008 fQjrq firk lkfyd jke tkfr rsyh fu0 lk-

nsg 

94 f[kyksjk 942/1 vflafpr futh 0.006 vcl firk tEek tkfr rsyh fuoklh lk-nsg  

95 f[kyksjk 943/1 vflafpr futh 0.133 1- iqlbZ;k firk Qwyflag tkfr rsyh fu0 

lk-nsg 

2- fgjer firk Qwyflag tkfr rsyh fu0 lk-

nsg 

3- egsrjhu firk Qqyflag tkfr rsyh fu0 

lk-nsg  

4- :iflag firk lqHkk’k tkfr rsyh fu0 lk-

nsg  

96 f[kyksjk 943/2 vflafpr futh deykckbZ firk :iflag tkfr rsyh fu0 lk- 

HkkVkikjk 

97 f[kyksjk 943/4 vflafpr futh mŸkjk ckbZ firk /kus”oj tkfr rsyh fu0 lk-

cksMrjk 

98 f[kyksjk 943/5 vflafpr futh 1- “kkjnk ifr larks’k tkfr rsyh fu0 lk-

gFkuh ikjk HkkVkikjk  

2- nhid ¼ukckfyx½ firk larks’k ikyd /kjew 

tkfr rsyh fu0 lk- gFkuhikjk HkkVkikjk  

3- lanhi firk /kjew tkfr rsyh  

99 f[kyksjk 948/1 vflafpr futh 0.024 1- x.ks”k firk fcljke tkfr lrukeh fu0 

lknsg 

2- fcjukbZ ifr fcljke tkfr lrukeh fu0 

lknsg  

100 f[kyksjk 948/2 vflafpr futh 0.077 euHkkckbZ ifr f[kykou tkfr rsyh fu0 lk-

nsg 

101 f[kyksjk 948/3 vflafpr futh 0.147 f[kykou firk lkfydjke tkfr rsyh fu0 

lk-nsg 

102 f[kyksjk 947 vflafpr futh 0.005 jkes”oj firk cjkrw tkfr rsyh fuoklh lk-

nsg  

103 f[kyksjk 956/13 vflafpr futh 0.134 euhjke firk ek[kuyky tkfr rsyh fu- lk-

nsg 

104 f[kyksjk 956/14 vflafpr futh 0.018 Mksekj firk ek[ku tkfr rsyh fu- lk-nsg  

105 f[kyksjk 956/15 vflafpr futh 0.062 dj.kyky firk ek[kuyky tkfr rsyh fu- 

lk-nsg  

106 f[kyksjk 956/16 vflafpr futh 0.103 fl;kjke firk ek[ku tkfr rsyh fu- lk-nsg 

107 f[kyksjk 970/4 vflafpr futh 0.009 1- ykspu firk fxj/kkjh tkfr dqehZ fu0 lk-

nsg  

2- “k=q/ku firk fxj/kkjh tkfr dqehZ fu0 lk-

nsg 

108 f[kyksjk 970/5 vflafpr futh 0.143 ;qxyfd”kksj firk vfuyoekZ tkfr dqehZ fu0 

lk- eqMikj 

109 f[kyksjk 970/2 vflafpr futh 0.012 nq[kq firk fclEHkj tkfr rsyh fu0 lk-nsg  

110 f[kyksjk 970/6 vflafpr futh 0.089 fo’.kq firk fclEHkj tkfr rsyh fu0 lknsg   

111 f[kyksjk 969/1 vflafpr futh 0.248 1- nqdkyqjke firk pSrqjke tkfr rsyh fu0 

lk-nsg 

2- lqdkywjke firk pSrqjke tkfr rsyh fu0 

lk-nsg 
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3- nkÅjke firk pSrqjke tkfr rsyh fu0 lk-

nsg 

112 f[kyksjk 969/2 vflafpr futh vcl firk tEek tkfr rsyh fu0 lk- nsg  

113 f[kyksjk 969/3 vflafpr futh 1- nqdkyqjke firk pSrqjke tkfr rsyh fu0 

lk-nsg 

2- lqdkywjke firk pSrqjke tkfr rsyh fu0 

lk-nsg 

3- nkÅjke firk pSrqjke tkfr rsyh fu0 lk-

nsg 

114 f[kyksjk 976/3 vflafpr futh 0.069 bZrokjh firk iquÅjke 

115 f[kyksjk 976/4 vflafpr futh 0.230 ¼1½ ukck- jfoUnz] ukck- g’kZ firk gjh”k] oyh 

ek¡ oks] firk &[kqn :[kef.k csok gjh”k 

¼2½ ea”kkjke firk Hkdyk    

116 f[kyksjk 977/1 vflafpr futh 0.189 vejsUnz firk vkRekjke tkfr dqehZ fuoklh 

lk-nsg  

117 f[kyksjk 978/2 vflafpr futh 0.039 fVds”oj] lqanjyky firk fVYywjke tkfr 

rsyh fuoklh lk0 eqMikj  

118 f[kyksjk 978/8 vflafpr futh 0.026 fVds”oj] lqanjyky firk fVYywjke tkfr 

rsyh fuoklh lk0 eqMikj  

119 f[kyksjk 978/9 vflafpr futh 0.005 dqekj firk y{e.k tkfr rsyh fuoklh lk-

nsg  

120 f[kyksjk 608/1 vflafpr futh 0.103 Hkjr firk jkeflax tkfr rsyh fuoklh lk-

nsg  

121 f[kyksjk 608/2 vflafpr futh Hkjr firk jkeflax tkfr rsyh fuoklh lk-

nsg  

;ksx 13.990  
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Hkwfe dh 
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vftZr 

Hkwfe dk 

{ks=Qy 

¼gSDV;j 

es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

1 dslyh 953 flafpr futh 0.140 ukxs”k firk ct̀yky tkfr dqfeZ fu0 lk-nsg  

2 dslyh 945/1 vflafpr futh 0.103 fxjtkckbZ tkS- fVYywjke  

3 dslyh 946 vflafpr futh 0.112 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

4 dslyh 949 vflafpr futh 0.099 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

5 dslyh 947 vflafpr futh 0.014 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

6 dslyh 948 vflafpr futh 0.047 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

7 dslyh 964 flafpr “kkldh; 0.049 “kkldh;  

8 dslyh 1071 flafpr futh 0.106 uqis”k oekZ firk fparkjke tkfr dqehZ fu0 

lk-nsg  

9 dslyh 1072 flafpr futh 0.070 uqis”k oekZ firk fparkjke tkfr dqehZ fu0 

lk-nsg  

10 dslyh 1073 flafpr futh 0.016 uqis”k oekZ firk fparkjke tkfr dqehZ fu0 

lk-nsg  

11 dslyh 1062/1 vflafpr futh 0.005 ,sudflag firk guqekuizlkn tkfr dqehZ fu0 

lk-nsg  
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12 dslyh 1066 vflafpr futh 0.101 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

13 dslyh 1067 vflafpr futh 0.110 fprkjke firk uanjke tkfr dqehZ fu0 lk-

nsg 

14 dslyh 1070 flafpr futh 0.033 uqis”k oekZ firk fparkjke tkfr dqehZ fu0 

lk-nsg  

15 dslyh 1093 flafpr “kkldh; 0.090 thou chek ekxZ 

16 dslyh 1091 vflafpr futh 0.004 uUn dqekj] nksekjflax] izsedqekj] dsnkj] 

jkek;.k] yfyr] ije”ojh firk fxjtk] 

nqykjh firk ckykjke] egfju csok ckykjke 

tkfr dqehZ fu0 lk-nsg  

17 dslyh 1092 vflafpr futh 0.095 uUn dqekj] nksekjflax] izsedqekj] dsnkj] 

jkek;.k] yfyr] ije”ojh firk fxjtk] 

nqykjh firk ckykjke] egfju csok ckykjke 

tkfr dqehZ fu0 lk-nsg  

18 dslyh 1115 flafpr “kkldh; 0.087 thou chek ekxZ 

19 dslyh 1116 vflafpr futh 0.163 uUn dqekj] nksekjflax] izsedqekj] dsnkj] 

jkek;.k] yfyr] ije”ojh firk fxjtk] 

nqykjh firk ckykjke] egfju csok ckykjke 

tkfr dqehZ fu0 lk-nsg  

20 dslyh 1113 flafpr “kkldh; 0.010 thou chek ekxZ 

21 dslyh 1118 vflafpr futh 0.006 nsodqekj firk jsokjke tkfr dqehZ fu0 lk-

nsg 

22 dslyh 1130 vflafpr futh 0.081 lfork csok f”kodqekj] ukck vUuw] ukck 

Hkkouk firk f”kodqekj oyh eka lfork csok 

f”kodqekj dqehZ tkfr dqehZ fu0 lk-nsg  

23 dslyh 1131 flafpr “kkldh; 0.221 thou chek ekxZ 

24 dslyh 1133 flafpr “kkldh; 0.079 thou chek ekxZ 

25 dslyh 1134 vflafpr futh 0.061 fgjn;jke firk tudjke tkfr dqehZ lknsg 

26 dslyh 1140 vflafpr futh 0.096 yksdukFk firk /kuhjke tkfr dqehZ fu0 lk-

nsg 

27 dslyh 1141/1 vflafpr futh 0.080  yksdukFk firk /kuhjke tkfr dqehZ fu0 lk-

nsg 

dslyh 1141/2 flafpr “kkldh; thou chek ekxZ 

28 dslyh 1142 flafpr “kkldh; 0.003 thou chek ekxZ 

29 dslyh 1139 vflafpr futh 0.029 x.ks”kjke fi- tudjke fu0 lk-nsg  

30 dslyh 1153 flafpr “kkldh; 0.062 thou chek ekxZ 

31 dslyh 1154 flafpr “kkldh; 0.005 thou chek ekxZ 

32 dslyh 1152 flafpr “kkldh; 0.003 thou chek ekxZ 

33 dslyh 1155 vflafpr futh 0.109 x.ks”kjke fi- tudjke fu0 lk-nsg  

34 dslyh 1157 vflafpr futh 0.002 larjke firk n;kjke fu0 lk-nsg  

35 dslyh 1156 vflafpr futh 0.065 larjke firk n;kjke fu0 lk-nsg  

36 dslyh 1163 flafpr “kkldh; 0.008 thou chek ekxZ 

37 dslyh 1162/1 vflafpr futh 0.080 frft;k irfn”kjFk] ukjn fi0 n”kjFk tkfr 

dsoV fuoklh lk-nsg  

dslyh 1162/2 flafpr “kkldh; 0.059 thou chek ekxZ 
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38 dslyh 1167/1 vflafpr futh 0.151 frft;k irfn”kjFk] ukjn fi0 n”kjFk tkfr 

dsoV fuoklh lk-nsg  

39 dslyh 1168 vflafpr futh 0.031 ekfydjke firk Hkkaor tkfr dsaoV fu0 lk-

nsg 

40 dslyh 1169/1 vflafpr futh 0.182 csnwjke firk eqdqrjke tkfr dqehZ fu0lk-nsg 

dslyh 1169/2 flafpr “kkldh; thou chek ekxZ 

41 dslyh 1170 flafpr “kkldh; 0.006 thou chek ekxZ 

42 dslyh 1177 flafpr “kkldh; 0.135 thou chek ekxZ 

43 dslyh 1178 flafpr “kkldh; 0.081 thou chek ekxZ 

;ksx 3.087  
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¼gSDV;j es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

1 eqMikj 351 
flafpr futh  

0.162 
thouyky fitk dUgS;k tkfr dqehZ] lkfdu 

nsg] Hkwfe Lokeh 

2 eqMikj 352 flafpr futh  0.186 lq[kpan firk ukjk;.k nkl tkfr lrukeh 

3 eqMikj 356/2 flafpr futh  0.073 lq[kpan firk ukjk;.k nkl tkfr lrukeh 

4 eqMikj 358/1 iM+r “kkldh; 0.008 “kkldh; 

5 eqMikj 531 
ljgnh 

ukyk 

“kkldh; 

0.152 
“kkldh; ikuh ds uhps ¼ljgnh ukyk½ 

;ksx 0.581  
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¼gSDV;j es½ Hkw&Lokeh@fgrc) O;fDr dk uke  

1 /kkscuhMhg 430 vflafpr futh 0.023 uanqjke fâns”oj jes”oj firk dstjke tkfr 

dqehZ lkfdu /kkscuhMhg 

2 /kkscuhMhg 432 flafpr “kkldh; 0.077 “kkldh; 

3 /kkscuhMhg 439 flafpr futh 0.003 fojsUnz firk cyjke tkfr dqehZ fu0 lkfdu 

nsg 

4 /kkscuhMhg 437 flafpr futh 0.031 xkSdju firk tks/ku tkfr dqehZ fu0 lk-nsg  

5 /kkscuhMhg 436 flafpr futh 0.134 eksrhjke firk dqyslj tkfr dqehZ fu0 lk-nsg  

6 /kkscuhMhg 433 flafpr futh 0.042 ?kklhjke firk ujksŸke tkfr dqehZ fu0 lk-

nsg  
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7 /kkscuhMhg 434 vflafpr futh 0.039 eksrhjke firk dqyslj tkfr dqehZ fu0 lk-nsg  

8 /kkscuhMhg 516/1 flafpr futh 0.069 fMxs”oj firk jkeizlkn tkfr dqehZ fu0 lk-

nsg  

516/2 vflafpr futh rqykjke firk jkeizlkn tkfr dqehZ fu0 lk-

nsg 

9 /kkscuhMhg 518 vflafpr futh 0.009 Hkqouyky fi0 ?kklhjke tkfr dqehZ fu0 lk-

nsg  

10 /kkscuhMhg 524 vflafpr futh 0.132 ?kklhjke fi0 ujksŸke tkfr dqehZ fu0 lk-nsg 

11 /kkscuhMhg 525 vflafpr futh 0.019 euhjke fi0 mesan tkfr lrukeh fu0 lk-nsg 

12 /kkscuhMhg 522 vflafpr futh 0.187 thojk[ku firk dstwjke tkfr dqehZ fu0 lk-

nsg 

13 /kkscuhMhg 523 vflafpr futh 0.045 ¼1½ csnjke nhun;ky thou izsehu eksfre 

jkes”ojh fu/kh fMxsa”ojh firk dqekj csukckbZ 

csok ifr dqekj tkfr dqehZ fu0 lk-nsg 

HkwfeLokeh 

¼2½ uk ck lwjt uk ck nhid uk ck fdj.k 

¼ukckfyx½ ikyd & fceyk oks [kqn fceyk 

csok tkfr dqehZ fu0 lk0 nsg HkwfeLokeh 

14 /kkscuhMhg 1093 
(A) 

vflafpr futh 0.062 vk”kckbZ firk Fkuokj tkfr lrukeh fuoklh 

lkfdu nsg  

15 /kkscuhMhg 520 vflafpr futh 0.229 ¼1½ vejnkl firk jk/ks”;ke uck0 fges”k 

firk jk/ks”;ke oyh vejnkl firk jk/ks”;ke 

ckydnkl tkfr lrukeh fuokl /kkscuhMhg 

¼2½ lqftr dqekj /kjeohj firk jk/ks”;ke 

tkfr lrukeh fuokl /kkscuhMhg 

16 /kkscuhMhg 538 flafpr “kkldh; 0.033 “kkldh; 

17 /kkscuhMhg 1044/1 vflafpr futh 0.198 ehuk ifRu [kseyky tkfr dqehZ fu0 lkfdu 

frYnk 

1044/2 flafpr futh ;qxyfd”kksj firk fjiwlqnu tkfr dqehZ fu0 

lk-nsg 

18 /kkscuhMhg 1045 vflafpr futh 0.027 Hkxorh ifr fotsUnz tkfr uk;d fu0 izxfr 

pkSd lqUnj uxj jk;iqj  

19 /kkscuhMhg 1046 vflafpr futh 0.307 Hkxorh ifr fotsUnz tkfr uk;d fu0 izxfr 

pkSd lqUnj uxj jk;iqj  

20 /kkscuhMhg 1035/1 vflafpr futh 0.217 ehuk ifRu [kseyky tkfr dqehZ fu0 lkfdu 

frYnk 

21 /kkscuhMhg 1047 vflafpr futh 0.008 jrhjke firk Hkxsyk tkfr lrukeh fu0 lk-

nsg  

22 /kkscuhMhg 1033/2 vflafpr futh 0.105 Hkxorh ifr fotsUnz tkfr uk;d fu0 izxfr 

pkSd lqUnj uxj jk;iqj  

23 /kkscuhMhg 1031 vflafpr futh 0.153 [kseyky firk fj[khjke tkfr dqehZ lkfdu 

frYnk usojk 

24 /kkscuhMhg 1030 vflafpr futh 0.168 gsejke] izseflag] xqtjke] nsoizlkn firk 

fcluw firk jekSfr ¼csok½ fcluw] jkeizlkn 

firk dqyir fu0 lk-nsg  

25 /kkscuhMhg 1053/1 vflfpr futh 0.114 euhjke firk mesan tkfr lrukeh fu0 lk-

nsg  

1053/2 vflafpr futh euhjke firk mesan tkfr lrukeh fu0 lk-

nsg  

26 /kkscuhMhg 1099   0.030  

27 /kkscuhMhg 1057 vflafpr futh 0.088 d`’.k dqekj firk fc”ks’kj tkfr lrukeh fu0 

lk-nsg  
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28 /kkscuhMhg 1021/2 vflafpr futh 0.088 [kseyky firk fj[khjke tkfr dqehZ lkfdu 

frYnk usojk 

29 /kkscuhMhg 1058 vflafpr futh 0.002 ukjk;.k firk ywMw tkfr lrukeh fu0 lk-nsg  

30 /kkscuhMhg 1100 flafpr futh 0.042 y{e.k firk mesan tkfr lrukeh fu0 lk-nsg  

31 /kkscuhMhg 1015 vflafpr futh 0.175 Vsdjke guqer dqarh mÙkjk lquhrk  firk 

tokgj tkfr dqehZ fu0 lk-nsg  

32 /kkscuhMhg 1061 vflafpr futh 0.102 Nfcjke firk nq[kok tkfr dqehZ fu0 lk-nsg  

33 /kkscuhMhg 1062 vflafpr futh 0.060 f”koiky firk fxjoj tkfr dqehZ fu0 lk-nsg  

34 /kkscuhMhg 1012 vflafpr futh 0.009 thojk[ku firk dstwjke tkfr dqehZ fu0 

lkfdu nsg  

35 /kkscuhMhg 1011 vflafpr futh 0.025 eksrhjke firk dqyslj tkfr dqehZ fu0 lk-nsg  

36 /kkscuhMhg 1010 vflafpr futh 0.019 ¼1½ jktkjke txrkjke c̀tyky gsfeuckbZ 

firk js”ke ve`rckbZ fceykckbZ firk 

dqojflax tkfr lrukeh fu0 lkfdu nsg  

37 /kkscuhMhg 1063 vflafpr futh 0.009 jtok firk iqUuhyky tkfr lrukeh fu0 

lk-nsg  

38 /kkscuhMhg 1065/1 vflafpr futh 0.179 ehuk ifRu [kseyky tkfr fu0 lk-nsg  

1065/2 vflafpr futh tqysjke firk n;kjke tkfr BsBokj fu0 lk-

nsg  

1065/3 vflafpr futh d`’.k dqekj firk fc”ks’kj tkfr lrukeh fu0 

lk-nsg Hkwfe Lokeh  

39 /kkscuhMhg 1066 vflafpr futh 0.031 eksrhjke firk dqyslj tkfr dqehZ fu0 lk- 

nsg  

40 /kkscuhMhg 1067 vflafpr futh 0.183 iwju firk eksrhjke tkfr dqehZ fu0 lk-nsg  

41 /kkscuhMhg 1068 vflafpr futh 0.072 xus”kjke firk fcljke tkfr lrukeh fu0 

lk-nsg 

42 /kkscuhMhg 1071 vflafpr futh 0.037 lq/kkjke firk jkeizlkn tkfr dqehZ fu0 lk-

nsg  

43 /kkscuhMhg 1072 vflafpr futh 0.147 euhjke firk mesan tkfr lrukeh fu0 lk-

nsg  

44 /kkscuhMhg 1073 vflafpr futh 0.011 ¼1½ larks’k firk Hkjryky tkfr dqehZ fu0 

lk-nsg  

¼2½ dqlqe] yrk] iq’ik] toarhu firk 

Hkjryky tkfr dqehZ fu0 lk-nsg  

¼3½ lkfo=h ifr Hkjryky tkfr dqehZ fu0 

lk-nsg  

45 /kkscuhMhg 1075 vflafpr futh 0.096 lq/kkjke firk jkeizlkn tkfr dqehZ fu0 lk-

nsg  

46 /kkscuhMhg 1074 vflafpr futh 0.025 ¼1½ larks’k firk Hkjryky tkfr dqehZ fu0 

lk-nsg  

¼2½ dqlqe] yrk] iq’ik] toarhu firk 

Hkjryky tkfr dqehZ fu0 lk-nsg  

¼3½ lkfo=h ifr Hkjryky tkfr dqehZ fu0 

lk-nsg  

47 /kkscuhMhg 1079 vflafpr futh 0.060 vejnkl firk iqUuhyky  

48 /kkscuhMhg 1076 vflafpr futh 0.079 Hkq[kuyky firk vk”kkjke tkfr dqehZ fu0 

lk-nsg  

49 /kkscuhMhg 1077 vflafpr futh 0.068 Vsdjke firk egar 
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50 /kkscuhMhg 1078 vflafpr futh 0.029 Hkq[kuyky firk vk”kkjke tkfr dqehZ fu0 

lk-nsg  

51 /kkscuhMhg 1085 vflafpr futh 0.054 lkeckbZ csok dqatsyky tkfr lrukeh fu0 

lk-nsg  

52 /kkscuhMhg 1084 vflafpr futh 0.113 Nfcjke firk nq[kok tkfr dqehZ fu0 lk-nsg  

;ksx 4.261  
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Hkw&Lokeh@fgrc) O;fDr dk uke  

1 cklhu 684 vflafpr futh 0.377 cyhjke firk eujk[ku tkfr rsyh  

2 cklhu 686 vflafpr futh 0.244 cyhjke firk eujk[ku tkfr rsyh  

3 cklhu 688 vflafpr futh 0.222 cyhjke firk eujk[ku tkfr rsyh  

4 cklhu 691/2 vflafpr futh 0.169 gqykl jke firk fxj/kkjh tkfr rsyh fu0lk-nsg 

5 cklhu 700 vflafpr futh 0.138 yrsyw firk e[ku yky fu0 lk0nsg 

6 cklhu 698 vflafpr futh 0.008 dkfeu firk vtZwu tkfr rsyh fu0 lk-nsg  

7 cklhu 699 vflafpr futh 0.001 dkfeu firk vtZwu tkfr rsyh fu0 lk-nsg  

8 cklhu 716 vflafpr futh 0.154 fcgjh firk tho jk[ku tkfr rsyh fuo lk0nsg 

9 cklhu 715/1 vflafpr futh 0.121 ¼1½ n;kywjke firk xksiky tkfr dqehZ fu0 lk-

nsg  

¼2½ nkmyky firk xksiky tkfr dqehZ fu0 lk-

nsg 

¼3½ nsuwjke firk xksiky tkfr dqehZ fu0 lk-nsg 

¼4½ fnus”k firk xksiky tkfr dqehZ fu0 lk-nsg 

¼5½ nsoUrhu ckbZ firk xksiky tkfr dqehZ 

fu0lk-nsg 

¼6½ nqykjh ckbZ firk xksiky tkfr dqehZ fu0 

lk-nsg 

10 cklhu 717 vflfpr futh 0.032 uSuwjke firk jkejru tkfr dqehZ fuoklh lk-nsg  

11 cklhu 710 vflafpr futh 0.001 nq’;ar firk jkts”k jek csok jkts”k tkfr jkor 

fuoklh lk-nsg  

12 cklhu 719 vflafpr futh 0.178 fcgkjh firk tho jk[ku tkfr rsyh fuoklh lk-

nsg  

13 cklhu 720/2 vflafpr futh 0.032 panzizdk”k firk yPNh catkjs tkfr lrukeh 

fuoklh cklhu  

14 cklhu 721 vflafpr futh 0.092 dqekjhckbZ fi- djh;k tkfr lrukeh fuoklh 

lk-nsg  

15 cklhu 722 vflafpr futh 0.050 ,suwjke fi- pwuwjke firk lrukeh tkfr lrukeh 

fuoklh lk-nsg  

16 cklhu 723/1 vflafpr futh 0.151 csnjke firk bZrokjh tkfr lrukeh fu0 lk-nsg  

17 cklhu 737 vflafpr futh 0.162 jkeflax firk jkekuan tkfr lrukeh fu0 lk-

nsg 
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18 cklhu 736/2 vflafpr futh 0.002 gfj”k dqekj firk fnyhidqekj tkfr dqehZ 

fuoklh lk-nsg  

19 cklhu 736/1 vflafpr futh 0.042 j?kqukFk jes”k jes”ojh jkeghu firk drkgj 

tkfr lrukeh fuoklh lk-nsg  

20 cklhu 738/1 vflafpr futh 0.020 j?kqukFk jes”k jes”ojh jkeghu firk drkgj 

tkfr lrukeh fuoklh lk-nsg  

21 cklhu 902 flafpr “kkldh; 0.110 “kkldh;  

22 cklhu 1010 vflafpr futh 0.014 psru izlkn fi- y[ku yky] tkfr oekZ fu0 

lk-nsg 

23 cklhu 1009/1 vflafpr futh 0.262 Bkdqjjke firk pksokjke fuoklh lk-nsg  

24 cklhu 1007 vflafpr futh 0.208 fo”kEHkj firk frtÅ dkS”kY;k cs frtÅ tkfr 

ukbZ fuoklh lk-nsg  

25 cklhu 1006 vflafpr futh 0.030 fo”kEHkj firk frtÅ dkS”kY;k cs frtÅ tkfr 

ukbZ fuoklh lk-nsg  

26 cklhu 995 flafpr “kkldh; 0.194 “kkldh; 

27 cklhu 993/3 vflafpr futh 0.321 nsosUnz dqekj lkgw firk pksokjke tkfr rsyh   

28 cklhu 1016 flafpr “kkldh; 0.060 “kkldh; 

;ksx 3.393  
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¼gSDV;j 

es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke 

1 vesjh 1/1 flafpr “kkldh; 0.0600 “kkldh; 

2 vesjh 35 flafpr futh 0.4500 mikld yky firk guqeku flag tkfr dqehZ 

fuoklh lk- cklhu 

;ksx 0.5100  

 

dze 

la[;k 

xzke dk 

uke 

[kljk 

la[;k 

Hkwfe dk 

izdkj 

Hkwfe dh 

izdf̀r 

vftZr Hkwfe 

dk {ks=Qy 

¼gSDV;j es½ Hkw&Lokeh@fgrc) O;fDr dk uke  

1 
>hiu 11 flafpr “kkldh; 0.805 “kkldh; 

2 
>hiu 567 flafpr “kkldh; 0.058 “kkldh; 

3 
>hiu 570 vflafpr futh 0.030 lapkyd m|ksx foHkkx jk;iqj 

4 
>hiu 568 flafpr “kkldh; 0.565 “kkldh; 

5 
>hiu 566 flafpr “kkldh; 0.097 “kkldh; 

6 
>hiu 565 flafpr “kkldh; 0.060 “kkldh; 

7 
>hiu 362 vflafpr futh 0.639 “kadj firk >kMwjke 

8 
>hiu 366/2 vflafpr futh 0.044 euh’k firk dstjke tkfr dqehZ fu0 lk-nsg  

9 

>hiu 366/3 vflafpr futh 0.200 1- eksguyky firk dstjke tkfr dqehZ fu0 lk-

nsg  

2- euh’k dqekj firk dstjke tkfr dqehZ fu0 

lk-nsg 
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10 
>hiu 377/2 vflafpr futh 0.198 lrkuan “;kek firk ukFkwjke y{keh nsoh ifr 

ukFkwjke tkfr dqehZ fu0 >hiu 

11 
>hiu 371/2 vflafpr futh 0.041 yksdukFk firk }kfjdk tkfr dqehZ fu0 lkfdu 

nsg 

12 
>hiu 376 vflafpr futh 0.150 f”kodqekj ifr gsejke tkfr dqehZ fu0 lk-nsg  

13 
>hiu 408 vflafpr futh 0.143 lq[ker csok izseyky dqfUr jsorh lsorh firk 

ckxs”ojh firk izseyky tkfr dqehZ fu0 lk-nsg  

14 

>hiu 407 vflafpr futh 0.231 1- jktdqekj vk”kh’k lkfo=h Hkkjrh yfyrk 

y{eh pank firk “k=qgu tkfr dqehZ fu0 >hiu  

2- je”khyk ifr csok “k=qgu tkfr dqehZ fu0 

>hiu  

15 
>hiu 378 vflafpr futh 0.055 gseflax firk Vhdkjke tkfr tujy fu0 fu xzk 

16 

>hiu 406 vflafpr futh 0.127 nqxkZ firk Nfcyky fl;kjke firk Nfcyky 

firk fla[kofru csok Nfcyky tkfr dqehZ fu0 

lk-nsg  

17 

>hiu 404 vflafpr futh 0.133 1- /keZjkt lkfo=h ljLorh firk /kus”k ;”kksnk 

csok /kus”k jes”kdqekj ijesJoj bZ”oj Mkds”oj 

firk dkfrZd ys[kq osndqekj xyslj :[keuh 

firk fdjhr tkfr dqehZ fu0 >hiu  

2- lhjkckbZ ifr dkfrZd tkfr dqehZ fu0 >hiu  

18 

>hiu 405 vflafpr furh 0.002 1- jktdqekj vk”kh’k lkfo=h Hkkjrh yfyrk 

y{eh pank firk “k=qgu tkfr dqehZ fu0 >hiu  

2- je”khyk ifr csok “k=qgu tkfr dqehZ fu0 

>hiu  

19 
>hiu 403/1 vflafpr futh 0.282 _rqjkt firk }kfjdk  

20 
>hiu 403/2 vflafpr futh 0.026 nsoukjk;.k firk Fkuokj  

21 
>hiu 403/3 vflafpr futh 0.094 nsoyky firk Fkuokj  

22 
>hiu 400 vflafpr futh 0.178 d`’.kdqekj firk lhrkjke tkfr dqehZ fu0 fu-xzk- 

23 

>hiu 394/3 vflafpr futh 0.053 fuferk fo/kok iqukjke uk ck lkxj ukck vatyh 

firk iqukjke oyh ekW uferk csok iqukjke tkfr 

dqehZ fu0 lk-nsg  

24 
>hiu 394/4 vflafpr futh 0.076 vo/kjke firk HkkxhjFkh tkfr dqehZ fu0 lk-nsg  

25 
>hiu 395 vflafpr futh 0.229 d`’.kdqekj] gseyrk firk lhrkjke tkfr dqehZ 

fu0 lk-nsg 

26 
>hiu 813 vflafpr futh 0.043 lkoZtfud e-iz-“kklu  

27 

>hiu 751 vflafpr futh 0.499 1- HkwisUnz izhfr firk uandqekj jEHkk csok 

uandqekj dkty firk jfo”kadj uhrk firk 

jfo”kadj jk?kosUnz firk Nsnu  

2- “kf”kdyk firk Nsnu  

28 

>hiu 752 vflafpr futh 0.015 1- jktdqekj vk”kh’k lkfo=h Hkkjrh yfyrk 

y{eh pank firk “k=qgu tkfr dqehZ fu0 >hiu  

2- je”khyk ifr csok “k=qgu tkfr dqehZ fu0 

>hiu  

29 
>hiu 760 vflafpr futh 0.310 Hkjryky firk QRrsyky tkfr dqehZ fu0 lk-nsg  

30 

>hiu 762 vflafpr futh 0.055 1- fxj/kkjh v”kksd nqykjh dqekjh firk nsoyky 

tkfr dqehZ fu0 lk-nsg  

2- nqys”ojh ifr nsoyky tkfr dqehZ fu0 

lkfdu nsg  

31 
>hiu 759 vflafpr futh 0.070 1- jkeyky firk izseukFk  
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2- jkepj.k firk izseukFk  

32 
>hiu 754 vflafpr futh 0.036 /kus”oj firk thou  

33 
>hiu 758 vflafpr futh 0.148 Hkkuqizrki firk vo/kjke tkfr dqehZ fu0 lk-nsg  

34 
>hiu 757 vflafpr futh 0.091 /kus”oj firk thou  

35 
>hiu 756/1 vflafpr futh 0.130 yksdukFk firk ykykjke  

36 
>hiu 756/2 vflafpr futh 0.005 /kus”oj firk thou  

37 
>hiu 897 flafpr “kkldh; 0.191 “kkldh; 

38 
>hiu 896 vflafpr futh 0.234 n”kjFk firk dstqjke 

39 
>hiu 863/1 vflafpr futh 0.001 fclkgw jke firk lksuw 

40 
>hiu 863/2 vflafpr futh 0.009 xksfoan firk /kjew 

41 
>hiu 862 vflafpr futh 0.147 n;kyw firk yE[khjke firk deyk csok 

yE[khjke 

42 
>hiu 861 vflafpr futh 0.272 ekfydjke fi- lglkjke tkfr BsBokj fuoklh 

lk- nsg 

43 
>hiu 860/1 vflafpr futh 0.006 uhydaB vkuan firk jk/ks”;ke tkfr xkSM 

fuoklh >hiu 

44 

>hiu 860/2 vflafpr futh 0.193 1- “kkjnk csok csnjke xksnkojh vejukFk xaxks=h 

lgks=h firk uk fnus”oj uk vt; firk csnjke 

oyh eka 

;ksx 6.970  

 

dze 

la[;k 

xzke dk 

uke 

[kljk 

la[;k 

Hkwfe dk 

izdkj 

Hkwfe dh 

izdf̀r 

vftZr Hkwfe 

dk {ks=Qy 

¼gSDV;j 

es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

1 josyh 154 flafpr “kkldh; 0.049 “kkldh;  

2 josyh 150/1 vflafpr futh 0.115 fcus”ojh ifr csnjke tkfr dqehZ fu0 lk-nsg  

3 josyh 151 vflafpr futh 0.077 1- jes”k] lqjs”k] eukst fi- gjo”k fi- gjoa”k] 

lstkckbZ fc/kok gjoa”k] KkusUnz dkS”ky] jktsUnz fi0 

vkRek 

2- dkerk] dSyk”k] fnus”k firk jkts”oj] “;kek] 

xusf”k;k] lq”khyk] dkS”kY;k firk jkes”oj] /kuhckbZ 

3- vtqZu fi- cgksfjd] v:.k firk izseflag] v-csu 

dqej firk izseflag] v- ik- xkso/kZu fo/kok izseflag 

4- pafnzdk] “ks’kdqekj firk Msjgk] eksxa”k fo/kok 

Msjgk] mekckbZ] firk Hkxsyk Hkxorh firk cyenqj 

fu xzke  

4 josyh 152 flafpr futh 0.057 1- jes”k] lqjs”k] eukst fi- gjo”k fi- gjoa”k] 

lstkckbZ fc/kok gjoa”k] KkusUnz dkS”ky] jktsUnz fi0 

vkRek 

2- dkerk] dSyk”k] fnus”k firk jkts”oj] “;kek] 

xusf”k;k] lq”khyk] dkS”kY;k firk jkes”oj] /kuhckbZ 

3- vtqZu fi- cgksfjd] v:.k firk izseflag] v-csu 

dqej firk izseflag] v- ik- xkso/kZu fo/kok izseflag 
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4- pafnzdk] “ks’kdqekj firk Msjgk] eksxa”k fo/kok 

Msjgk] mekckbZ] firk Hkxsyk Hkxorh firk cyenqj 

fu xzke  

5 josyh 160/2 vflafpr futh 1.595 uandqekj firk jketh tkfr dqehZ fu0 lk0 jkou  

6 josyh 160/4 vflafpr futh ¼1½ panu dqekj oekZ firk MsfoM tkfr dqehZ 

fu0lk-nsg  

¼2½ lhek oekZ firk MsfoM tkfr dqehZ fu0 lk-nsg  

¼3½ ;ksxs”ojh oekZ csok ifr MsfoM tkfr dqehZ 

fu0lknsg  

¼4½ uk ck rqylh oekZ ¼ukckfyd½ ikyd ;ksxs”ojh 

oekZ csok tkfr dqehZ fu0 lk-nsg  

7 josyh 160/5 vflafpr futh dSyk”k mQZ dY;k.k firk jkes”oj fu0 lk-nsg  

8 josyh 160/6 vflafpr futh ¼1½ panu dqekj oekZ firk MsfoM tkfr dqehZ 

fu0lk-nsg  

¼2½ lhek oekZ firk MsfoM tkfr dqehZ fu0 lk-nsg  

¼3½ ;ksxs”ojh oekZ csok ifr MsfoM tkfr dqehZ 

fu0lknsg  

¼4½ uk ck rqylh oekZ ¼ukckfyd½ ikyd ;ksxs”ojh 

oekZ csok tkfr dqehZ fu0 lk-nsg  

9 josyh 160/7 vflafpr futh fcus”ojh ifr csnjke tkfr dqehZ fu0 lk-nsg  

10 josyh 160/8 vflafpr futh dkerkizlkn firk jkes”oj fu0 lk-nsg  

11 josyh 437 flafpr “kkldh; 0.047 “kkldh; 

12 josyh 656 vflafpr futh 0.089 “ks’kukjk;.k firk Msjgk tkfr dqehZ fu0 lk-nsg  

13 josyh 657 vflafpr futh 0.077 izsekckbZ csok Hkxorh izlkn fu- lk-nsg  

14 josyh 661 flafpr futh 0.030 1- jes”k] lqjs”k] eukst fi- gjo”k fi- gjoa”k] 

lstkckbZ fc/kok gjoa”k] KkusUnz dkS”ky] jktsUnz fi0 

vkRek 

2- dkerk] dSyk”k] fnus”k firk jkts”oj] “;kek] 

xusf”k;k] lq”khyk] dkS”kY;k firk jkes”oj] /kuhckbZ 

3- vtqZu fi- cgksfjd] v:.k firk izseflag] v-csu 

dqej firk izseflag] v- ik- xkso/kZu fo/kok izseflag 

4- pafnzdk] “ks’kdqekj firk Msjgk] eksxa”k fo/kok 

Msjgk] mekckbZ] firk Hkxsyk Hkxorh firk cyenqj 

fu xzke  

15 josyh 659 flafpr “kkldh; 0.080 “kkldh; 

16 josyh 702 vflafpr futh 0.008 js[kjkt firk pfUnzdk izlkn tkfr dqehZ fu0 lk-

nsg  

17 josyh 701 vflafpr futh 0.024 csudqekj firk izseflag  

18 josyh 700 vflafpr futh 0.062 csnjke firk Hkxorh izlkn tkfr dqehZ fu0 lknsg  

19 josyh 712 vflafpr futh 0.036 egs”k xqIrk firk jke Lo:i xqIrk fu0 3 ,u , 

51 tokgj uxj jk;iqj 

20 josyh 713 vflafpr futh 0.080 egs”k xqIrk firk jke Lo:i xqIrk fu0 3 ,u , 

51 tokgj uxj jk;iqj 

21 josyh 714 vflafpr futh 0.096 pesyh ifr izseyky oekZ tkfr dqehZ fu0 lk0 nsg  

22 josyh 715 vflafpr futh 0.130 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  
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23 josyh 721/1 vflafpr futh 0.034 yrkckbZ firk HkwisUnz dqekj tkfr dqehZ fu0 lk-nsg  

24 josyh 721/2 vflafpr futh Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

25 josyh 721/3 vflafpr futh Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

26 josyh 722/2 vflafpr futh 0.028 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

27 josyh 723 vflafpr futh 0.046 dqekjhckbZ firk HkkxhjFkh tkfr dqehZ fu0 lk-nsg  

28 josyh 724/1 vflafpr futh 0.154 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

29 josyh 773 vflafpr futh 0.052 txnh”k gqykl firk jes”k dqekj y{ehckbZ firk 

jes”k dqekj m’kkckbZ csok jes”k dqekj tkfr dqehZ 

fu0 lk-nsg 

30 josyh 774/3 vflafpr futh 0.015 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

31 josyh 772 vflafpr futh 0.078 lek: firk Hkksdyw tkfr lrukeh fu0 lk-nsg  

32 josyh 769 vflafpr futh 0.136 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

33 josyh 768 vflafpr futh 0.001 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

34 josyh 763/2 vflafpr futh 0.095 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

35 josyh 770/1 vflafpr futh 0.006 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

36 josyh 752/1 vflafpr futh 0.013 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

37 josyh 753 vflafpr futh 0.114 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

38 josyh 761 vflafpr futh 0.189 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

39 josyh 760 vflafpr futh 0.087 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

40 josyh 754/1 vflafpr futh 0.052 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

41 josyh 754/2 vflafpr futh 0.164 nqys”k firk nhuk fu0 fu-xkze 

42 josyh 754/3 vflafpr futh 0.039 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

43 josyh 584 vflafpr futh 0.210 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

44 josyh 581 vflafpr futh 0.021 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

45 josyh 582 vflafpr futh 0.002 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

46 josyh 583 vflafpr futh 0.146 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

47 josyh 585 vflafpr futh 0.001 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

48 josyh 589/1 vflafpr futh 0.049 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

49 josyh 589/2 vflafpr futh 0.001 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  
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50 josyh 590 vflafpr futh 0.171 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

51 josyh 591 vflafpr futh 0.005 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

52 josyh 593 vflafpr futh 0.005 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

53 josyh 592 vflafpr futh 0.135 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

54 josyh 574 vflafpr futh 0.050 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

55 josyh 575 vflafpr futh 0.181 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

56 josyh 570 vflafpr futh 0.089 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

57 josyh 571 vflafpr futh 0.081 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

58 josyh 572 vflafpr futh 0.078 NksVsyky firk nqyw tkfr lrukeh fu0 lk0nsg  

59 josyh 567 vflafpr futh 0.212 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

60 josyh 566 vflafpr futh 0.198 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

61 josyh 565 vflafpr futh 0.080 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

62 josyh 563 vflafpr futh 0.048 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

63 josyh 561 vflafpr futh 0.071 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

64 josyh 515 vflafpr futh 0.121 1- fxjojflag lsodjke Qwyer esyu nkfeuh firk 

nqdygk tkfr lrukeh fuoklh josyh 

2- rqylhjke iqUuhckbZ iwfeZek fxfjtk ckbZ ifr 

dksnwjke tkfr lrukeh fuoklh josyh 

65 josyh 514 vflafpr futh 0.118 yhykjke firk rstkjke tkfr xkWM fu0 lk-nsg  

66 josyh 513 vflafpr futh 0.066 bandqoj /kzqo firk cq/kjke /kzqo tkfr xksaM fu0 lk0 

pqp:axiqj 

67 josyh 516 vflafpr “kkldh; 0.083 “kkldh; 

68 josyh 550 flafpr “kkldh; 0.014 “kkldh; 

69 josyh 517/1 vflafpr futh 0.054 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

70 josyh 517/2 vflafpr futh Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

71 josyh 518 vflafpr futh 0.023 ijfeykckbZ firk tkS0 jkepUnz tkfr dqehZ fu0 lk-

nsg 

72 josyh 519 vflafpr futh 0.265 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

73 josyh 520/1 flafpr futh 0.008 lksupan firk >Xxj tkfr lrukeh fu0 lk-nsg  

74 josyh 520/2 vflafpr futh 0.045 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

75 josyh 531/3 vflafpr futh 0.088 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

76 josyh 532 vflafpr futh 0.104 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  
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77 josyh 533 vflafpr futh 0.120 1- f[kysUnz dqekj firk gfj”kpan tkfr dqehZ 

fu0lk-nsg 

2- ;”koar dqekj firk gfj”kpan  tkfr dqehZ 

fu0lk-nsg 

3- ljLorh ckbZ csok gfj”kpan tkfr dqehZ fu0 lk-

nsg 

78 josyh 534/1 vflafpr futh 0.020 xtsUnz oekZ firk jkepan oekZ  

79 josyh 542 vflafpr futh 0.160 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

80 josyh 535 vflafpr futh 0.084 1- fiukjke firk cq/kjke 

2- Hkqf[ku firk cq/kjke 

3- :idqaoj firk cq/kjke 

4- dqaokfj;k ckbZ ifr csok cq/kjke 

5- lq/kjke firk ?kukjke 

81 josyh 541 vflafpr futh 0.024 1- Hkqou oekZ firk vuanjke tkfr dqehZ fu0 lk-nsg 

2- b”ojh firk vuanjke tkfr dqehZ fu0 lk-nsg  

3- tequkckbZ firk csok vuanjke tkfr dqehZ 

fu0lk-nsg 

82 josyh 537 vflafpr futh 0.213 Jh flfeaV fyfeVsM }kjk mes”k dqekj c?kekj firk 

xqykc flag c?kekj fuoklh jken;ky “kekZ dykSuh  

;ksx 7.393  

 

dze 
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es½ 

Hkw&Lokeh@fgrc) O;fDr dk uke  

1 [kijkMhg 20/1 vflafpr futh 0.125 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

2 [kijkMhg 20/3 vflafpr futh 0.024 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

3 [kijkMhg 20/6 vflafpr futh 0.004 1- Hkkstjke firk ek[ku tkfr dqehZ  fu0 lk-nsg  

2- eqjhr firk ek[ku tkfr dqehZ fu0 lk-nsg  

3- bjsanz firk ek[ku tkfr dqehZ fu0 lk-nsg  

4- ekyrh firk ek[ku tkfr dqehZ fu0 lk-nsg  

5- vejkSrhu firk ek[ku tkfr dqehZ fu0 lk-nsg  

6- nsonkuh firk ek[ku tkfr dqehZ fu0 lk-nsg  

7- bZ”ojh firk ek[ku tkfr dqehZ fu0 lk-nsg  

8- lq[ker firk ek[ku tkfr dqehZ fu0 lk-nsg  

4 [kijkMhg 20/8 vflafpr futh 0.028 lksuefr firk ijns”kh ;nq tkfr BsBokj fu0 lk-

nsg 

5 [kijkMhg 20/2 vflafpr futh 0.159 n;kuan firk f=Hkqou tkfr dqehZ fu0 lk-nsg  

6 [kijkMhg 17/2 vflafpr futh 0.005 n;kuan firk f=Hkqou tkfr dqehZ fu0 lk-nsg  

7 [kijkMhg 17/1 vflafpr futh 0.151 1- Hkq:ok firk f”kopj.k tkfr dqehZ fu0lk-nsg  

2- [kseyky firk dkfrZd jke tkfr dqehZ fu0lk-

nsg 

3- >kyks ckbZ firk dkfrZd jke tkfr dqehZ fu0lk-

nsg 

4- dsthu ckbZ firk dkfrZd jke tkfr dqehZ 

fu0lk-nsg 

5- jes”kjh ifr dkfrZd jke tkfr dqehZ fu0 lk-nsg 

6- chjcy firk dka”kh jke tkfr dqehZ fu0 lk-nsg  
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7- ch: firk dka”kh jke tkfr dqehZ fu0 lk-nsg  

8- fcjflax firk dka”kh jke tkfr dqehZ fu0 lk-nsg  

9- ujflax firk dka”kh jke tkfr dqehZ fu0 lk-nsg  

10- Qqys”oj firk dka”kh jke tkfr dqehZ fu0 lk-

nsg  

11- fnus”ojh ckbZ firk dka”khjke tkfr dqehZ 

fu0lk-nsg 

12- gksyw firk Fkuokj tkfr dqehZ fu0 lk- nsg  

13- lkfo=h firk Fkuokj tkfr dqehZ fu0 lk-nsg  

14- eaxrhu firk Fkuokj tkfr dqehZ fu0 lk-nsg  

15- dqekjh firk Fkuokj tkfr dqehZ fu0 lk- nsg  

8 [kijkMhg 18/1 vflafpr futh 0.127 1- Hkkstjke firk ek[ku tkfr dqehZ  fu0 lk-nsg  

2- eqjhr firk ek[ku tkfr dqehZ fu0 lk-nsg  

3- bjsanz firk ek[ku tkfr dqehZ fu0 lk-nsg  

4- ekyrh firk ek[ku tkfr dqehZ fu0 lk-nsg  

5- vejkSrhu firk ek[ku tkfr dqehZ fu0 lk-nsg  

6- nsonkuh firk ek[ku tkfr dqehZ fu0 lk-nsg  

7- bZ”ojh firk ek[ku tkfr dqehZ fu0 lk-nsg  

8- lq[ker firk ek[ku tkfr dqehZ fu0 lk-nsg  

9 [kijkMhg 34/11 vflafpr futh 0.005 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

10 [kijkMhg 14/29 vflafpr futh 0.107 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

11 [kijkMhg 14/42 vflafpr futh 0.083 chjsUnzdqekj firk jkts”oj tkfr dqehZ fu0 lk-nsg  

12 [kijkMhg 14/44 vflafpr futh 0.248 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

13 [kijkMhg 14/34 vflafpr futh 0.138 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

14 [kijkMhg 14/32 vflafpr futh 0.019 fouksn dqekj oks fctw dqekj firk osnjke fu0 lk-

nsg 

15 [kijkMhg 36/2 vflafpr futh 0.105 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

16 [kijkMhg 36/3 vflafpr futh 0.004 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

17 [kijkMhg 36/4 vflafpr futh 0.054 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

18 [kijkMhg 36/15 vflafpr futh 0.150 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

19 [kijkMhg 36/14 vflafpr futh 0.065 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

20 [kijkMhg 36/17 vflafpr futh 0.005 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

21 [kijkMhg 36/18 vflafpr futh 0.101 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

22 [kijkMhg 36/19 vflafpr futh 0.015 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

23 [kijkMhg 37/1 vflafpr futh 0.483 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

24 [kijkMhg 37/3 vflafpr futh 0.167 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

25 [kijkMhg 38/1 vflafpr futh 0.060 udNsn firk jkek/khu tkfr dqehZ fu0 lk-nsg  

26 [kijkMhg 38/60 vflafpr futh 0.049 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

27 [kijkMhg 38/64 vflafpr futh Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 
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28 [kijkMhg 38/63 vflafpr futh Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

29 [kijkMhg 38/61 vflafpr futh Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

30 [kijkMhg 38/48 vflafpr futh Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

31 [kijkMhg 38/62 vflafpr futh Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

32 [kijkMhg 218 vflafpr futh 0.036 e/;izns”k “kklu  

33 [kijkMhg 14/25 vflafpr futh 0.002 enu yky firk nsopju tkfr dqehZ fu0 lk-nsg  

34 [kijkMhg 13/32 vflafpr futh 0.030 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

35 [kijkMhg 13/33 vflafpr futh 0.437 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

36 [kijkMhg 13/12 vflafpr futh 0.168 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

37 [kijkMhg 13/1 vflafpr futh 0.250 useflg firk Hkqus”oj tkfr dqehZ  

38 [kijkMhg 13/7 vflafpr futh 0.001 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

 

39 [kijkMhg 224/7 vflafpr futh 1.345 dkerkizlkn o xqgu tkfr dqehZ fu0 lk-nsg 

224/2 vflafpr futh vafcdkizzlkn firk xqgu tkfr dqehZ fu0 lk-nsg  

224/21 vflafpr futh 1- r:.k dqekj firk d”;i dqekj tkfr dqehZ 

fu0lk-nsg  

2- dYiuk firk d”;i dqekj tkfr dqehZ fu0 lk-

nsg 

3- vuqjk/kk firk d”;i dqekj tkfr dqehZ fu0 lk-

nsg 

4- eksguhnsoh ifr d”;i dqekj tkfr dqehZ fu0 

lk-nsg  

224/22 vflafpr futh vfer dqekj  firk vfu:/k tkfr dqehZ fu0 lk-

nsg  

224/23 vflafpr futh vksadkj ukjk;.k firk xtkuan tkfr dqehZ fu0 lk-

nsg  

224/24 vflafpr futh dqys”oj c/kokj firk xtkuan c/kokj tkfr dqehZ 

fu0 lk-nsg  

224/25 vflafpr futh nhid dqekj firk xsosUnz dqekj tkfr dqehZ fu0 

lk-nsg  

40 [kijkMhg 221/12 flafpr futh 0.020 efu”k dqekj firk lk/kwjke tkfr dqehZ lk-nsg 

41 [kijkMhg 224/5 vflafpr futh 0.055 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

42 [kijkMhg 224/6 vflafpr futh 0.039 1- d`’.kk ifr vo/kjke tkfr dqehZ fu0 lk-nsg  

2- ujs”k dqekj firk vo/kjke tkfr dqehZ fu0 lk-

nsg  

3- rksysUnz dqekj firk vo/kjke tkfr dqehZ fu0 

lk-nsg  

4- lqeUr dqekj firk vo/kjke tkfr dqehZ fu0 lk-

nsg  

5- gseUr dqekj firk vo/kjke tkfr dqehZ fu0 lk-

nsg  

6- yksds”ojh firk vo/kjke tkfr dqehZ fu0 lk-nsg  

43 [kijkMhg 224/9 vflafpr futh 0.040 dkerkizlkn o xqgu tkfr dqehZ fu0 lk-nsg 
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44 [kijkMhg 222 vflafpr futh 0.063 1- Vsdu firk vkRekjke tkfr lrukeh fu0 lk-

nsg  

2- gfjjke firk vkRekjke tkfr lrukeh fu0 lk-

nsg 

3- egsf”k;k firk vkRekjke tkfr lrukeh fu0 lk-

nsg 

4- vtqZu firk vkRekjke tkfr lrukeh fu0 lk-

nsg  

5- nkSok firk vkRek jke tkfr lrukeh fu0 lk-

nsg  

6- Vkiyky firk vkRek jke tkfr lrukeh fu0 

lk-nsg  

7- xusf”k;k firk vkRek jke tkfr lrukeh fu0 

lk-nsg 

8- dqekjh firk vkRek jke tkfr lrukeh fu0 lk-

nsg  

45 [kijkMhg 223 vflafpr futh 0.415 1- ekyrh firk iqjÅ tkfr lrukeh fu0 lk-nsg  

2- ghjknkl firk mnsjke tkfr lrukeh fu0 lk-

nsg  

3- ghjkjke firk mnsjke tkfr lrukeh fu0 lk-nsg  

4- fclEHkj firk mnsjke tkfr lrukeh fu0 lk-

nsg  

5- ghjkckbZ firk mnsjke tkfr lrukeh fu0 lk-

nsg  

6- nqdkyw firk xaxkjke tkfr lrukeh fu0 lk-nsg 

7- nqdygk firk xaxkjke tkfr lrukeh fu0 lk-

nsg  

8- lqdyky firk xaxkjke tkfr lrukeh fu0 lk-

nsg  

9- ijÅ firk dstÅ tkfr lrukeh fu0 lk-nsg 

10- :iÅ firk dstÅ tkfr lrukeh fu0 lk-nsg 

11- :ipan firk dstÅ tkfr lrukeh fu0 lk-

nsg 

12- iqfu;k ckbZ firk dstÅ tkfr lrukeh fu0 

lk-nsg 

13- :ikSfru firk dstÅ tkfr lrukeh fu0 lk-

nsg 

14- iqukSfru firk dstÅ tkfr lrukeh fu0 lk-

nsg 

15- :ikckbZ firk dstÅ tkfr lrukeh fu0 lk-

nsg 

16 xfudk firk lksuw tkfr lrukeh fu0 lk- nsg  

46 [kijkMhg 232 flafpr “kkldh; 0.111 jktLo ikuh ds uhps “kkldh;  

47 [kijkMhg 235/1 flafpr “kkldh; 1.112 “kkldh; 

48 [kijkMhg 231/12 vflafpr futh 0.022 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

49 [kijkMhg 231/6 flafpr “kkldh; 0.093 “kkldh; 

50 [kijkMhg 231/11 vflafpr futh 0.121 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

51 [kijkMhg 231/17 vflafpr futh 0.101 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

52 [kijkMhg 231/15 vflafpr futh 0.085 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

53 [kijkMhg 231/3 vflafpr futh 0.105 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 
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54 [kijkMhg 231/16 vflafpr futh 0.113 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

55 [kijkMhg 510/11 vflafpr futh 0.064 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

56 [kijkMhg 510/9 vflafpr futh 0.064 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

57 [kijkMhg 510/12 vflafpr futh 0.049 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

58 [kijkMhg 510/40 vflafpr futh 0.006 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

59 [kijkMhg 510/28 vflafpr futh 0.066 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

60 [kijkMhg 510/42 vflafpr futh 0.075 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

61 [kijkMhg 510/6 vflafpr futh 0.002 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

62 [kijkMhg 510/46 vflafpr futh 0.001 dkerk [kqeku jk/ks”;ke firk dsnkj tkfr dqehZ 

fu0 lk-nsg  

63 [kijkMhg 510/14 vflafpr futh 0.001 1- vtqZu firk HkxÅ tkfr lrukeh fu0 lk-nsg  

2- vktw jke firk HkxÅ tkfr dqehZ fu0 lk-nsg 

3- jkedqekj firk HkxÅ tkfr dqehZ fu0 lk-nsg 

4- jktsUnz firk HkxÅ tkfr dqehZ fu0 lk-nsg 

5- jkts”oj firk HkxÅ tkfr dqehZ fu0 lk-nsg 

6- jktdqaoj firk HkxÅ tkfr dqehZ fu0 lk-nsg 

7- dqekjh ckbZ firk HkxÅ tkfr dqehZ fu0 lk-nsg 

8- jfte firk HkxÅ tkfr dqehZ fu0 lk-nsg 

9- jtoarhu firk HkxÅ tkfr dqehZ fu0 lk-nsg 

10- ghjk ckbZ firk HkxÅ tkfr dqehZ fu0 lk-nsg 

11- dkyhckbZ firk HkxÅ tkfr dqehZ fu0 lk-nsg 

64 [kijkMhg 510/3 vflafpr futh 0.000 1- Hkkstjke firk ek[ku tkfr dqehZ fu0 lk-nsg  

2- eqjhr firk ek[ku tkfr dqehZ fu0 lk-nsg  

3- bjasnz firk ek[ku tkfr dqehZ fu0 lk-nsg 

4- ekyrh firk ek[ku tkfr dqehZ fu0 lk-nsg  

5- vejkSrhu firk ek[ku tkfr dqehZ fu0 lk-nsg 

6- nsonkuh firk ek[ku tkfr dqehZ fu0 lk-nsg 

7- bZ”ojh firk ek[ku tkfr dqehZ fu0 lk-nsg 

8- lq[key firk ek[ku tkfr dqehZ fu0 lk-nsg 

65 [kijkMhg 510/33 vflafpr futh 0.087 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

66 [kijkMhg 510/34 vflafpr futh 0.065 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

67 [kijkMhg 510/32 vflafpr futh 0.057 1- jkeukFk dksijke eaxyhu “kkafr dqarh ekyrh 

euVksjk firk lksulk; >quhckbZ csok lksulk; 

nqykSfju 

2- jkepan oks lksupan firk pe: firk lksulk; 

>quhckbZ csok lksulk; nqykSfju firk tkfr jkor 

fu0 lk-nsg 

68 [kijkMhg 510/31 vflafpr futh 0.049 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

69 [kijkMhg 510/1 vflafpr futh 0.057 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

70 [kijkMhg 510/52 vflafpr futh 0.077 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

71 [kijkMhg 510/51 vflafpr futh 0.064 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 



30  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

72 [kijkMhg 510/10 vflafpr futh 0.022 ujsUnzdqekj oks deyukjk;.k firk jke”kadj tkfr 

dqehZ fu0 lk-nsg  

73 [kijkMhg 510/2 vflafpr futh 0.024 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

74 [kijkMhg 510/16 vflafpr futh 0.030 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

75 [kijkMhg 510/21 vflafpr futh 0.037 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

76 [kijkMhg 510/54 vflafpr futh 0.029 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

77 [kijkMhg 510/56 flafpr futh 0.045 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

78 [kijkMhg 510/57 flafpr futh 0.056 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

79 [kijkMhg 510/58 flafpr futh 0.032 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

80 [kijkMhg 510/55 flapr futh 0.038 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

81 [kijkMhg 510/59 vflafpr futh 0.035 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

82 [kijkMhg 510/53 vflafpr futh 0.043 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

83 [kijkMhg 510/61 flafpr futh 0.060 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

84 [kijkMhg 510/60 vflafpr futh 0.044 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

85 [kijkMhg 510/68 flafpr futh 0.032 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

86 [kijkMhg 510/62 flafpr futh 0.058 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

87 [kijkMhg 510/76 flafpr futh 0.062 nsoyky firk pr: tkfr lrukeh fu0 lk-nsg  

88 [kijkMhg 510/77 flafpr futh 0.054 nsoyky firk pr: tkfr lrukeh fu0 lk-nsg  

89 [kijkMhg 510/67 flafpr futh 0.043 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

90 [kijkMhg 510/64 vflafpr futh 0.015 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

91 [kijkMhg 510/71 vflafpr futh 0.021 jkeo`{k firk ifrjke tkfr lrukeh fu0 lk0nsg  

92 [kijkMhg 510/72 vflafpr futh 0.017 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

93 [kijkMhg 510/22 vflafpr futh 0.015 [kksjckgjk firk lk[kkjke fu0 lk-nsg  

94 [kijkMhg 510/27 vflafpr futh 0.021 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

95 [kijkMhg 510/80 vflafpr futh 0.029 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

96 [kijkMhg 510/87 vflafpr futh 0.032 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

97 [kijkMhg 510/86 flafpr futh 0.052 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

98 [kijkMhg 505/2 flafpr futh 0.081 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

99 [kijkMhg 505/10 flafpr futh 0.202 “kqHkdj.kflag firk ekuqjke tkfr xkasM fu0 lk-nsg  
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100 [kijkMhg 504/2 vflfpr futh 0.186 n;kyq firk >: fu0 lk-nsg  

101 [kijkMhg 502/3 vflafpr futh 0.033 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

102 [kijkMhg 502/2 vflafpr futh 0.059 y{ehukFk firk n”kjFk fu0 lk-nsg  

103 [kijkMhg 502/4 vflafpr futh 0.062 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

104 [kijkMhg 501/1 vflafpr futh 0.049 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

105 [kijkMhg 501/5 vflafpr futh 0.088 y{ehukjk;.k firk n”kjFk fu- lk-nsg  

106 [kijkMhg 501/3 vflafpr futh 0.065 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

107 [kijkMhg 500/3 vflafpr futh 0.140 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

108 [kijkMhg 500/2 vflafpr futh 0.003 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

109 [kijkMhg 491/4 vflafpr futh 0.460 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

110 [kijkMhg 491/5 vflafpr futh 0.643 ioudqekj firk dkfrZdjke firk c?kekj tkfr 

dqehZ fu0 lk-nsg 

111 [kijkMhg 491/1 vflafpr futh 0.025 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

112 [kijkMhg 488/2 vflafpr futh 0.045 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

113 [kijkMhg 488/6 flafpr futh 0.071 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

114 [kijkMhg 488/4 flafpr futh 0.073 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

115 [kijkMhg 488/8 vflafpr futh 0.317 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

116 [kijkMhg 36/16 vflafpr futh 0.025 Jh flesaV fyfe- iath dk;kZ ckaxj uxj O;koj 

ftyk vtesj jktLFkku 

dqy 11.600  

[फा. सं. n-iw-e-js-@jk-@bath-@3,y,l@273@Hkkx&1@flexk@20bZ] 

eqfnr HkVukxj, izeq[k eq[; bathfu;j 
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MINISTRY OF RAILWAYS 

(South East Central Railway) 

NOTIFICATION 

Raipur, the 19th February, 2026 

 S.O. 934(E).—Whereas, by the notification of the Government of India in the Ministry of Railways  

(Railway Board), number S.O. 2732 (E), date the 16th June 2025 published in the Gazette of India, Extraordinary, Part 

II, Section 3, Sub-section (ii), dated the 19 June, 2025 and issued under section (1) of section 20A of the Railway Act, 

1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the 

land specified in the schedule annexure to the said notification for the purpose of execution, mainagement and operation 

of the Special Railway project, namely, “Proposed liner connectivity taking off from Hathbandh Railway Station 

East Cabin (Dhodha Village) up to Khaparadih village, Gati Shakti Multi-Modal Cargo Terminal (District Baloda 

Bazar-Bhatapara)” in the District of Baloda Bazar-Bhatapara in the State of Chhattisgarh. 

 And whereas, the substance of the said notification has been published in the daily local newspapers, namely, 

“Dainik Bhaskar”, dated the 28th June, 2025 and “Hitavada” dated the 28th June, 2025 under sub-section (4) of section 

20A of the said Act; 

 And Whereas, Villages Dhodha, Khilora, Kesali, Mudpar, Basin, Dhobnidih, Ameri, Jhipan, Reweli & 

Khapradih total fifty seven objections have been received and the same have been considered and disallowed by the 

Competent authrity. 

 And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the Competent Authority has 

submitted its report to the Central Government; 

 Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred 

by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the 

schedule annexed hereto shall be acquired for the aforesaid purpose. 

 And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby 

declares that on publication of this notification in the Official Gazette, the land specified in the schedule annexed to 

shall vest absolutely in the Central Government free from all encumbrances. 

SCHEDULE 

Brief description of the land to be acquired with or without structure, for the Special Railway project, namely, 

“Proposed liner connectivity taking off from Hathbandh Railway Station East Cabin (Dhodha Village) up to 

Khaparadih village, Gati Shakti Multi-Modal Cargo Terminal (District Baloda Bazar-Bhatapara)” in Balodabazar 

Bhatapara Districtin the State of Chhattisgarh. 

 

Name of the District  : Balodabazar Bhatapara 

Name of the Tehsil : Simga 

S.No. Name of the Village 
Survey 

Number  

Nature of 

Land 

Type 

of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Dhodha 391/1 Non 

Irrigated 

Private 0.085 Bhooluram S/O Dukhuram Jati Teli 

Sa. deh. 

2 Dhodha 391/2 Irrigated Private 0.149 Manohar S/O Dukhuram Jati Teli 

Sa.Deh. 

3 Dhodha 390 Non 

Irrigated 

Private 0.005 1. Rajkunwar Beva Chhoturam, 

Kanhaiya, Vishnu S/O 

Chandrikabai, Amrikabai Kerabai 

Jati Satnami Sa. Deh. 

2. Panchbai, Rukmani, Kantibai's 

S/O Chhoturam Jati Satnami Sa. 

Deh. 

4 Dhodha 389 Non 

Irrigated 

Private 0.039 1. Charandas, Devcharan, Devlal, 

Shivkumar, S/O Chhotku, S/O 

Aghanbai, Devkibai, Shivkumari, 

S/O Chhotku. 

2. Budhiyarinbai widow Chotku 

Jati Satnami Sa. Deh. 
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5 Dhodha 387 Non 

Irrigated 

Private 0.033 Manoj, Kailash, Lakshmi, Gauri, 

Vinita S/O Hiraram Nirmala Bai 

Widow Hirabai Jati Satnami Sa. 

Deh. 

6 Dhodha 388 Non 

Irrigated 

Private 0.041 Budhiyarinbai widow Chotku Jati 

Satnami Sa. deh 

7 Dhodha 392 Non 

Irrigated 

Private 0.021 Kedar S/O Rajkumar Jati Brahmin. 

tilda 

8 Dhodha 393 Non 

Irrigated 

Private 0.048 Hardayal Prasad S/O Kashiram 

Satnami sa.deh. 

9 Dhodha 394 Non 

Irrigated 

Private 0.080 Dwarika, Uttara, Shitkumari S/O 

Lakhan Baishakhia W/O Lakhan 

10 Dhodha 395 Irrigated Govt. 0.098 Government 

11 Dhodha 770 Non 

Irrigated 

Private 0.073 Rajkumar vo Premchand vo 

Laltabai vo Punita Bai S/O Jagdish 

Reshambai widow Jagdish Jati 

Satnami Sa. Deh. 

12 Dhodha 769 Non 

Irrigated 

Private 0.120 Sita Devi Jo Pawan Kumar, mute 

and deaf. Father Vali S/O Vikas 

Kumar and Pawan Kumar, Jati  

Agarwal Raipur 

13 Dhodha 766 Non 

Irrigated 

Private 0.012 Sita Devi Jo Pawan Kumar, mute 

and deaf. Father Vali S/O Vikas 

Kumar and Pawan Kumar, Jati  

Agarwal Raipur 

14 Dhodha 763 Non 

Irrigated 

Private 0.054 Mahindra Sponge and Power Pvt 

Ltd Director Manoj S/O Ishwar 

Prasad Jati Baniya Sa. Raipur 

15 Dhodha 396/2 Irrigated Private 0.003 Nizam VoTopsingh Loknath, 

Nirmala S/O Suresh Gautambai 

widow Suresh caste Teli Sa.Deh. 

16 Dhodha 396/1 Non 

Irrigated 

Private 0.139 Rajendra, Prahlad, Ajay, Usha, 

Urmila S/O Sakharam Jati TeliSa 

Deh. 

17 Dhodha 750 Non 

Irrigated 

Govt. 0.268 Chhattisgarh Administration 

(Revenue Department) 

18 Dhodha 737 Non 

Irrigated 

Private 0.080 Kedar S/O Rajkumar Jati Brahmin 

Sa. tilda 

19 Dhodha 736 Non 

Irrigated 

Private 0.144 Kedar S/O Rajkumar Jati Brahmin 

Sa. tilda 

20 Dhodha 738/2 Non 

Irrigated 

Private 0.180 Alagbai, D/O Keju, Jati Satnami 

Sa. deh 

21 Dhodha 738/3 Non 

Irrigated 

Private 0.170 Govardhan Bai, daughter of Keju, 

Jati Satnami Sa. Deh 

22 Dhodha 738/4 Non 

Irrigated 

Private 0.093 Amarbai D/O Keju Jati Satnami Sa. 

deh 

23 Dhodha 738/5 Non 

Irrigated 

Private 0.036 Dayabai D/O Keju Jati Satnami Sa. 

deh 

24 Dhodha 739/1 Non 

Irrigated 

Private 0.092 Hardayal Prasad S/O Kashiram Jati 

Satnali Sa.deh 

25 Dhodha 739/2 Non 

Irrigated 

Private 0.150 Manharan Prasad S/OKanshiram 

Jati Satnali Sa.Deh 

26 Dhodha 739/3 Non 

Irrigated 

Private 0.140 Naveen S/O Kanshi Ram Jati 

Satnali Sa. Deh. 

27 Dhodha 743 Non 

Irrigated 

Private 0.060 Bodhni widow Kodu Ram, 

Pramilabai w/o Kodu Ram, Jati Teli 

Sa Deh 

28 Dhodha 744 Non 

Irrigated 

Private 0.077 Aman Sahu S/O Krishna Kumar 

Sahu Jati Teli Sa Deh 

29 Dhodha 745 Non 

Irrigated 

Private 0.023 Dwarika, Uttara, Shitkumari S/O 

Lakhan Baishkhia w/o Lakhan 
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30 Dhodha 741 Non 

Irrigated 

Private 0.001 Daneshwar Prasad S/O Likhanlal 

Jati Satnali Sa Deh 

31 Dhodha 742 Non 

Irrigated 

Private 0.080 Daneshwar Prasad S/O Likhanlal 

Jati Satnali Sa Deh 

32 Dhodha 730 Non 

Irrigated 

Private 0.077 Atahar Ali S/O Ahmed Ali Jati 

Muslim Sa Deh 

33 Dhodha 729 Non 

Irrigated 

Govt. 0.040 Chhattisgarh Government (Revenue 

Department) 

34 Dhodha 721/1 Non 

Irrigated 

Private 0.103 Chetan S/O Radheshyam Geetabai 

w/o Radheshyam JatiKevat Sa Deh 

35 Dhodha 722/1 Non 

Irrigated 

Private 0.239 Sukhau S/O Phulsingh Jati Kevat 

Sa Deh 

36 Dhodha 727 Non 

Irrigated 

Private 0.307 Ghanshyam Lal Agarwal S/O 

Shankarlal Sa Nevra 

37 Dhodha 722/2 Non 

Irrigated 

Private 0.083 Chetan S/O Radheshyam Geetabai 

w/o Radheshyam JatiKevat Sa Deh 

38 Dhodha 723 Non 

Irrigated 

Private 0.110 Budhwa, Bisoha Jati Satnami Sa 

Damakheda 

39 Dhodha 724 Non 

Irrigated 

Private 0.266 Yusuf Ali S/O Ahmed Ali Jati 

Muslim Sa Deh 

40 Dhodha 725/1 Non 

Irrigated 

Private 0.066 Manoj S/O Kunwardas Koshle Jati 

Satnami Sa Deh 

41 Dhodha 706 Non 

Irrigated 

Private 0.540 Sejabai Jauje Anandraj S/OSakin 

Jati Teli Sa Deh 

42 Dhodha 701 Non 

Irrigated 

Private 0.207 Urmilabai Jauje Bisram Jati Teli Sa 

Deh  

43 Dhodha 705/1 Non 

Irrigated 

Private 0.120 Gangabai Jau Rajaram Caste Yadav 

N/o. 

44 Dhodha 705/2 Non 

Irrigated 

Private 0.130 Saijabai Jauje Anandram Caste Teli 

S.Deh 

45 Dhodha 705/3 Non 

Irrigated 

Private 0.130 Dulari Bewa Sitaram Caste Yadav 

N/o S. Deh. 

46 Dhodha 704 Non 

Irrigated 

Private 0.048 1. Rajaram S/O Jharihar vo 

Kuleshwar vo Bhuneshwar vo w/o 

Rukmani vo 

2. Phuleshwari vo Kuleshwari vo 

Dularibai D/O Sitaram S/O 

Rajaram S/O Tikaram Jati Rawat 

Sa. Deh 

47 Dhodha 702 Non 

Irrigated 

Private 0.160 Bisaram, Lukru Jati Teli Sa Deh 

48 Dhodha 703 Non 

Irrigated 

Private 0.089 Bisaram, Lukru Jati Teli Sa Deh 

49 Dhodha 697 Non 

Irrigated 

Private 0.158 Budhelal S/O Khubiram Jati Teli Sa 

Deh 

50 Dhodha 698 Non 

Irrigated 

Private 0.160 Bisaram, Lukru Jati Teli Sa Deh 

51 Dhodha 696 Non 

Irrigated 

Private 0.092 1. Bisram S/O Bhondal, Dewaldas 

Ratandas, Khubdas, Bhagwandas 

S/OJambai, Rambai, Jamunabai 

S/O Phoolchand, Naba. Sunny  

2. S/O Sanjay, Palak Mama  

Dewaldas, Bedbai Bewa 

Phoolchand Jati Satnami Sa.Deh 

52 Dhodha 699/1 Non 

Irrigated 

Private 0.090 Budhelal S/O Khubiram Jati Teli 

N/o. 

53 Dhodha 699/2 Non 

Irrigated 

Private 0.080 Sukritdas S/O Khubiram Jati Teli 

Sa. Deh 

54 Dhodha 700 Non 

Irrigated 

Private 0.265 Suktdas S/O Khubiram Jati Teli 

Sa.Deh 
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55 Dhodha 695 Non 

Irrigated 

Private 0.190 Teejauram Ghanshyam Milan 

Meena Durga Manisha S/O Pushpa 

S/O Pyaru Kaveri widow Pyaru Jati 

Rawat Sa Deh  

56 Dhodha 694 Non 

Irrigated 

Govt. 0.118 Chhattisgarh Government (Revenue 

Department) 

57 Dhodha 692 Non 

Irrigated 

Private 0.124 Rajendra vo Prahlad vo Ajay vo 

Usha vo Urmila D/O Sakharam Jati 

Teli Sa Deh  

58 Dhodha 693 Non 

Irrigated 

Private 0.140 Narayan, Pannelal S/O Jhunu 

59 Dhodha 681 Non 

Irrigated 

Private 0.047 Hincharam S/O Lachhiram Jati Teli 

Sa Deh 

60 Dhodha 677 Non 

Irrigated 

Govt. 0.665 Government 

61 Dhodha 1532 Non 

Irrigated 

Private 0.101 Girja vo Utarabai S/O Ajuram Sa 

Deh  

62 Dhodha 1530 Non 

Irrigated 

Private 0.052 Bhuneshwar S/O Lachhiram Jati 

Teli Sa Deh 

63 Dhodha 1531 Non 

Irrigated 

Private 0.165 Dayalu S/O Lachhiram Jati Teli Sa 

Deh 

64 Dhodha 1526 Non 

Irrigated 

Private 0.063 Bhulauraam S/O Dukhuram Jati 

Teli Sa Deh 

65 Dhodha 1527 Non 

Irrigated 

Private 0.120 Girja vo Utarabai S/O Ajuram Sa 

Deh  

66 Dhodha 1529 Non 

Irrigated 

Govt. 0.031 Government 

67 Dhodha 1538 Non 

Irrigated 

Private 0.322 Premlal S/O Chotku Jati Satnami 

Sa Deh 

68 Dhodha 1539 Non 

Irrigated 

Private 0.239 Mahetru S/O Jethu Jati Teli Sa Deh 

69 Dhodha 1541 Non 

Irrigated 

Private 0.293 Smt. Seema D/O Gyan Das Jati 

Satnami Sa Dhodha 

70 Dhodha 1542 Non 

Irrigated 

Private 0.289 Mehtar vo Babulal vo Samaliya vo 

Sanat vo Ramkumar S/O vo 

Shyambai vo Bhuribai D/O Gangu 

Jati Satnami Sa Deh 

71 Dhodha 1537 Non 

Irrigated 

Private 0.135 Badku S/O Dayaram Jati Satnami 

Sa Deh 

72 Dhodha 409/1 Non 

Irrigated 

Private 0.014 1. Jagturam, Girvar, Dukhit S/O 

Nathu Nabalik Rupesh S/O Ahalya 

Nabalik Gayatri S/O Bodu, Palak 

Maa Sarojini  

2. Widow Bedu, Samaru, Bhukhu, 

Bhannu S/O Mahasingh Jato 

Thethwar Sa Khilora 

73 Dhodha 413 Non 

Irrigated 

Private 0.075 Heera Buildcon Pvt. Ltd. Raipur 

Dr. Narayan Prasad Agarwal S/O 

R. R. Agarwal 

74 Dhodha 415 Non 

Irrigated 

Private 0.205 Heera Buildcon Pvt. Ltd. Raipur 

Dr. Narayan Prasad Agarwal S/O 

R. R. Agarwal 

75 Dhodha 416 Non 

Irrigated 

Private 0.176 Heera Buildcon Pvt. Ltd. Raipur 

Dr. Narayan Prasad Agarwal S/O 

R. R. Agarwal 

76 Dhodha 451 Non 

Irrigated 

Private 0.014 Heera Buildcon Pvt. Ltd. Raipur 

Dr. Narayan Prasad Agarwal S/O 

R. R. Agarwal 

77 Dhodha 417 Non 

Irrigated 

Private 0.304 Heera Buildcon Pvt. Ltd. Raipur 

Dr. Narayan Prasad Agarwal S/O 

R. R. Agarwal 
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78 Dhodha 449 Non 

Irrigated 

Private 0.384 Bigmark Resosens Pvt. Ltd. 4 PPD 

Bagh East 102 Stephen House 

Calcutta Chairman Resident 

Ratanlal Baid 

79 Dhodha 422 Non 

Irrigated 

Private 0.060 Bigmark Resosens Pvt. Ltd. 4 PPD 

Bagh East 102 Stephen House 

Calcutta Chairman Resident 

Ratanlal Baid 

80 Dhodha 423/2 Non 

Irrigated 

Private 0.548 Ghanshyam S/O Suklal Jati Teli Sa 

Deh 

81 Dhodha 447 Non 

Irrigated 

Govt. 0.133 Government 

82 Dhodha 448 Non 

Irrigated 

Private 0.135 Bigmark Resosens Pvt. Ltd. 4 PPD 

Bagh East 102 Stephen House 

Calcutta Chairman Resident 

Ratanlal Baid 

83 Dhodha 446 Non 

Irrigated 

Private 0.050 Madhya Pradesh Government 

Industries Department 

84 Dhodha 445 Irrigated Govt. 0.093 Government 

85 Dhodha 618/1 Non 

Irrigated 

Private 0.106 Dwarika, Uttara, Shitkumari S/O 

Lakhan Baisakhiya W/O Lakhan 

Jati Satnami, Sa. Deh 

86 Dhodha 618/2 Non 

Irrigated 

Private 0.205 Rajkumar, Premchand, Laltabai, 

Punita Bai, S/O Jagdish, Reshambai 

(widow of Jagdish), Jati Jagdish, 

Sa. Deh 

87 Dhodha 621 Non 

Irrigated 

Private 0.029 Omprakash S/O Mansharam Jati 

Satnami Sa Deh  

88 Dhodha 620 Non 

Irrigated 

Private 0.060 Omprakash S/O Mansharam Jati 

Satnami Sa Deh  

89 Dhodha 616 Non 

Irrigated 

Private 0.002 Ankur Agarwal S/O Kailash 

Agarwal Jati Baniya Sa Tilda 

90 Dhodha 617 Non 

Irrigated 

Private 0.008 Rajkumar vo Premchand vo 

Laltabai vo Punita Bai S/O Jagdish 

Reshambai widow Jagdish Jati Sa 

Deh 

91 Dhodha 619 Non 

Irrigated 

Private 0.030 Omprakash S/O Mansharam Jati 

Satnami Sa Deh  

92 Dhodha 658 Non 

Irrigated 

Private 0.176 Ganeshia Bai w/o Gopal Sa Deh 

93 Dhodha 659 Non 

Irrigated 

Private 0.007 Anjulika w/o Bhuvan Lal Jati 

Satnami Niwasi Dhodha 

94 Dhodha 622 Non 

Irrigated 

Private 0.511 Sanchita Verma D/O Sanjay Verma 

Jati Kurmi Sa Hathband 

95 Dhodha 643/1 Non 

Irrigated 

Private 0.070 Deendayal S/O Vishnu Jati Teli Sa. 

Deh 

96 Dhodha 644 Non 

Irrigated 

Private 0.181 Rajkumar vo Premchand vo 

Laltabai vo Punita Bai D/O Jagdish 

Reshambai widow Jagdish Jati 

Satnami Sa Deh 

97 Dhodha 645 Non 

Irrigated 

Private 0.212 Naveen S/O Kashiram JatiSatnami 

Sa Deh 

98 Dhodha 647 Non 

Irrigated 

Private 0.021 Purushottam, Milan, Kachra, 

Devkunwar S/O Mojiram, 

Ramshila w/o Mojiram Jati Teli Sa 

Deh 

99 Dhodha 646/1 Non 

Irrigated 

Private 0.298 Satwantin D/O Liluram Jati Teli 

Sa.deh 

100 Dhodha 646/2 Non 

Irrigated 

Private 0.073 Rajwantin alias Revati, D/O 

Liluram, Jati Teli Sa.deh 
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101 Dhodha 686 Non 

Irrigated 

Private 0.051 Nehru S/O Kejuram Jati Teli Sa 

Deh 

102 Dhodha 685 Non 

Irrigated 

Private 0.080 Nohar S/O Jhabbu Jati Teli Sa Deh 

103 Dhodha 684 Non 

Irrigated 

Private 0.045 Manohar S/O Dukhuram Jati Teli 

Sa Deh 

104 Dhodha 683 Non 

Irrigated 

Private 0.298 Purushottam, Milan, Kachra, 

Devkunwar S/O Mojiram, 

Ramshila w/o Mojiram Jati Teli Sa 

Deh 

105 Dhodha 687 Non 

Irrigated 

Private 0.025 Lalita S/O Udhoram Jati Teli Sakin 

Deh 

106 Dhodha 682/1 Non 

Irrigated 

Private 0.015 Sevakram S/O Lachchiram Jati Teli 

Sa Deh 

107 Dhodha 682/2 Non 

Irrigated 

Private 0.002 Sevakram S/O Lachchiram Jati Teli 

Sa Deh 

108 Dhodha 680/1 Non 

Irrigated 

Private 0.212 Sukritdas S/O Khubiram Jati Teli 

Sa Deh  

109 Dhodha 681 Non 

Irrigated 

Private 0.018 Hincharam S/O Lachhi Ram Jati 

Teli Sa Deh 

110 Dhodha 677 Non 

Irrigated 

Govt. 0.237 Government 

111 Dhodha 1534/1 Non 

Irrigated 

Private 0.000 Budhelal S/O Khubi Ram Jati Teli 

Sa Deh 

112 Dhodha 1536 Non 

Irrigated 

Private 0.005 Kind S/O Lachhi Ram Jati Teli Sa 

Deh 

Total 14.416  

 

 

S.No. 
Name of the 

Village 

Survey 

Number  

Nature of 

Land 

Type 

of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Khilora 119/1 Non Irrigated Private 0.400 Mangalu S/O Sukdev Jati Teli Sa.Deh 

2 Khilora 111/4 Non Irrigated Private 0.036 Banwari Lal S/O Milau Jati Teli Sa 

Deh 

3 Khilora 116/1 Non Irrigated Private 0.072 Gopal S/O Shankar Jati Teli Sa Deh 

4 Khilora 116/2 Non Irrigated Private 0.139 Khemin Bai, w/o Janak Ram Sahu, Jati 

Teli Sa Sadhekuna 

5 Khilora 116/3 Non Irrigated Private 0.071 Rohit S/O Madho Jati Kurmi Sa Sakri 

6 Khilora 116/5 Non Irrigated Private 0.067 Gopal S/O V. Shankar Jati Teli Sa Deh 

7 Khilora 116/6 Non Irrigated Private 0.204 Vishnu S/OVisambhar Jati Teli Sa Deh 

8 Khilora 117/2 Non Irrigated Private 0.052 Lekhabai w/o Mangalu Jati Teli Sa Deh 

9 Khilora 113/1 Non Irrigated Private 0.137 Sahdev S/O Ghanaram Jati Teli Sa Deh 

10 Khilora 113/2 Non Irrigated Private 0.007 Dilharan Sahu S/O Durjan Sahu Jati 

Teli Sa Deh 

11 Khilora 113/4 Non Irrigated Private 0.318 Sudharam S/O Pancham JatiSatnami Sa 

Deh 

12 Khilora 113/5 Non Irrigated Private 0.304 Lakhan S/O v. Dhanwa 

13 Khilora 114 Non Irrigated Private 0.070 Gajanand S/O Thanwar Jati Kurmi Sa 

Deh  

14 Khilora 129 Non Irrigated Private 0.101 Puneetram, Budhram, Ballaram S/O 

Kodwa Jati Satnami Sa Deh 

15 Khilora 130/1 Non Irrigated Private 0.252 Puneetram, Budhram, Ballaram S/O 

Kodwa Jati Satnami Sa Deh 

16 Khilora 130/3 Irrigated Private 0.007 Kesli Mainar Nahar Nali Irrigation 

Department Chhattisgarh Government 

17 Khilora 134 Irrigated Govt. 0.001 Government 

18 Khilora 135/1 Non Irrigated Private 0.832 1. Anand S/O Ramashankar Jati 

Brahmin sa. teltukda 

2. Mohan S/O Ramashankar Jati 

Brahmin Sa Deh 
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19 Khilora 135/2 Non Irrigated Private 1.Ramgopal s/o Dhaniram Jati Brahmin 

Sa deh 

2. Shivshankar s/o Dhaniram Jati 

Brahmin Sa deh 

3. Ramashankar s/o Dhaniram Jati 

Brahmin Sa deh 

4. Premshankar s/o Dhaniram Jati 

Brahmin Sa deh 

5. Ravi Shankar s/o Dhaniram Jati 

Brahmin Sa deh 

6. Bhanumati w/o Dhaniram Jati 

Brahmin Sa Deh. 

20 Khilora 135/3 Non Irrigated Private Arvind Kumar, Hukamchand Jati 

Brahmin Sa Deh. 

21 Khilora 138 Irrigated Govt. 0.026 Government 

22 Khilora 139 Non Irrigated Private 0.014 Tiharu Jati Teli Sa Deh 

23 Khilora 626/1 Non Irrigated Govt. 0.123 Government 

24 Khilora 625/1 Non Irrigated Private 0.537 Shraddha Sharma w/o Amitabh Sharma 

Sa Deh 

25 Khilora 625/23 Non Irrigated Private 0.030 Bhanu Kumari S/O Yogendra 

26 Khilora 625/25 Non Irrigated Private 0.247 Bhagwantin widow Hiralal, Sukta, 

Parvati S/O Pardeshi Jati Teli Sa Deh 

27 Khilora 625/36 Non Irrigated Private 0.076 Srichand, Shatrughan, Sohan, 

Thakurram S/O Teki S/O Rambai 

widow Teki Jati Teli Sa Deh 

28 Khilora 614/1 Non Irrigated Private 0.313 Kumbhakaran S/O Bhuneshwar Jati 

Teli Sa Deh 

29 Khilora 614/2 Non Irrigated Private 0.123 Kumbhakaran S/O Bhuneshwar Jati 

Teli Sa Deh 

30 Khilora 611/3 Non Irrigated Private 0.141 Bhagela, India father Ramsingh caste 

Teli resident of village Deh 

31 Khilora 611/2 Non Irrigated Private 0.014 Kumbhakaran S/O Bhuneshwar Jati 

Teli Sa Deh 

32 Khilora 610/1 Non Irrigated Private 0.154 Amardas S/O Bhakadu Jati Satnami Sa 

Deh  

33 Khilora 610/6 Non Irrigated Private 0.070 Jambai Jauje Ghanaram Jati Satnami Sa 

Deh 

34 Khilora 610/2 Non Irrigated Private 0.131 Krishan S/O Aajuram Jati Teli Sa Deh  

 

35 Khilora 604/6 Non Irrigated Private 0.313 Sonchand S/O Chandram Jati Satnami 

resident of village body 

36 Khilora 604/7 Non Irrigated Private Ramkhilavan S/O Sukhiram Jati 

Satnami resident of village body 

37 Khilora 604/8 Non Irrigated Private Satkhovdas, Maheshkumar, Lalit 

Kumar, Manisha S/O Shivcharan 

JatiSatnami Sa Deh 

38 Khilora 604/9 Non Irrigated Private Khorbahara S/O Chandram Kelhi 

widow Chandram JatiSatnami Sa Deh 

39 Khilora 600 Non Irrigated Private 0.042 Mohit Kumar Tandon S/O Khorbahara 

Jati Satnami Sa Deh  

40 Khilora 609/1 Non Irrigated Private 0.225 Dilip, Nirmala, Bimla, Tulika S/O 

Babla, Kumari widow Babla Jati 

washerman Sa Deh 

41 Khilora 601/1 Non Irrigated Private 0.235 Ghanaram S/O Ude Ram Dhanwantin 

W/O Ude Ram Jati Satnami Sa Deh  
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42 Khilora 601/2 Non Irrigated Private 0.001 (1) Kumar S/O Keju Ram Jati Mehar 

Sa Deh  

(2) Bhanmati, Bhomati, Savitribai, 

Sumitrabai S/O Baijnath Jati Mehar Sa 

Deh  

(3) Rajobai D/O Baijnath Jati Mehar Sa 

Deh 

(4) Dhan Singh S/O Tijau Jati Mehar 

Sa Deh 

(5) Na. Sanjay S/O Atmaram, Bali Ma 

Suruj widow Atmaram Jati Mehar 

SaDeh 

(6) Aswan S/O Tijau Jati Mehar Sadeh  

(7) Kumari, Sita S/O Tijau Jati Mehar 

Sadeh (8) Hembati S/O Tijau Jati 

Mehar Sadeh 

43 Khilora 601/3 Non Irrigated Private 0.139 Satkhovandas, Mahesh Kumar, Lalit 

Kumar, Manisha S/O Shivcharan Jati 

Satnami Sa Deh 

44 Khilora 601/4 Non Irrigated Private 0.139 Budhiyarinbai W/O Chaitram 

45 Khilora 597/2 Non Irrigated Private 0.194 Dageshwar S/O Loknath Jati Teli Sa 

Deh 

46 Khilora 597/3 Non Irrigated Private 0.174 Krishna S/O Ajuram Jati Teli Sa Deh 

47 Khilora 596 Non Irrigated Private 0.005 Lilavati W/O Parshom Jati Teli Sa Deh 

48 Khilora 598/6 Non Irrigated Private 0.156  

49 Khilora 598/5 Non Irrigated Private 0.121 Yogesh S/O Amdas Jati Satnami Sa 

Deh 

50 Khilora 591/1 Non Irrigated Private 0.192 Bedaram S/O Ajabsing Jati Teli Sa Deh 

51 Khilora 591/4 Irrigated Private 0.004 Sahdev S/O Ghanaram Jati Teli Sa Deh 

52 Khilora 591/18 Non Irrigated Private 0.691 Bedaram S/O Ajabsing Jati Teli Sa Deh 

53 Khilora 591/13 Non Irrigated Private 0.112 Vedprakash Sahu S/O Rohit Jati Teli 

Sa Deh 

54 Khilora 583 Non Irrigated Private 0.196 Hariram S/O Kejuram Jati Satnami, 

Sakin Deh 

55 Khilora 585/1 Irrigated Govt. 0.058 Government  

56 Khilora 584/5 Non Irrigated Private 0253 (1) Santram S/O Mehtaru Jati Satnami 

Sa Deh 

(2) Mansingh S/O Mehtaru Jati 

Satnami Sa Deh 

(3) Bimlabai S/O Mehtaru Jati Satnami 

Sa Deh 

(4) Sanat S/O worker, caste Satnami Sa 

Deh 

(5) Santoshi Mehtaru Jati Satnami Sa 

Deh 

(6) Sukhwantin Mehtaru Jati Satnami 

Sa Deh 

57 Khilora 584/13 Non Irrigated Private 0.003  

58 Khilora 584/8 Non Irrigated Private 0.081 Tamarkant S/O Firturam Caste Teli 

Sa.Deh 

59 Khilora 584/9 Irrigated Private 0.026 Ellendra S/O Santram 

60 Khilora 584/11 Non Irrigated Private 0.133 Ellendra S/O Santram 

61 Khilora 587/1 Non Irrigated Private 0.026 Ogardas S/O Dharamdas Jati Satnami 

Sa Deh 

62 Khilora 587/6 Non Irrigated Private 0.036 Manglu S/O Shriram Jati Satnami Sa 

Deh 

63 Khilora 587/7 Non Irrigated Private 0.0263 (1) Sukaria Bewa Samaru Jati Satnami 

Sa. Deh 

(2) Meena D/O Samaru Jati Satnami 

Sa. Deh 
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(3) Rambati D/O Samaru Jati Satnami 

Sa. Deh 

(4) Aghnabai D/O Samaru Jati Satnami 

Sa. Deh 

(5) Rombai D/O Samaru Jati Satnami 

Sa. Deh 

(6) Amarbai D/O Samaru Jati Satnami 

Sa. Deh 

64 Khilora 898 Non Irrigated Private 0.098 (1) Rajendra Prasad S/O Hariram Jati 

Teli Sa Deh 

(2) Naba. Kunal S/O Pulkit Jati Teli Sa 

Deh 

(3) Naba. Roshni S/O Pulkit Jati Teli 

Sa Deh 

(4) Naba. Roshni S/O Pulkit Jati Teli 

Sa Deh 

(5) Vali Maavo Fulbai w/o Pulkit Jati 

Teli Sa Deh 

(6) Bharat S/O Hariram Jati Teli 

Sa.Deh 

(7) Bhagat S/O Hariram JatiTeli Sa 

Deh 

(8) Yamini S/O Hariram JatiTeli Sa 

Deh 

(9) Nidhi S/O Hariram JatiTeli Sa Deh 

(10) Tijiya D/O Hariram Jati Teli 

Sa.Deh 

65 Khilora 897 Non Irrigated Private 0.126 Mohan S/O Dhanva Jati Teli Sa Deh 

66 Khilora 900 Non Irrigated Private 0.011 Gopaldas S/O Bharosadas Jati Panika 

Sa Deh 

67 Khilora 896/1 Irrigated Govt. 0.233 Government 

68 Khilora 893/2 Non Irrigated Private 0.037 Gayaram S/O Revaram Jati Teli Sa Deh 

69 Khilora 894/2 Non Irrigated Private 0.092 (1) Santoshi w/o Shankar Jati Teli Sa 

Deh 

(2) Naresh, Rupesh, Kuleshwar, Durga 

S/O Shankar Jati Teli Sa Deh 

70 Khilora 894/5 Non Irrigated Private 0.068 (1) Bhuvan S/O Bhushan Jati Teli Sa 

Deh 

(2) Naba. Sharda S/O Bhushan Valima 

Pramilabai Jati Teli Sa Deh 

(3) Pramilabai w/o Bhushan Jati Teli Sa 

Deh 

71 Khilora 894/7 Non Irrigated Private 0.123  

72 Khilora 895/1 Non Irrigated Private 0.132 Rampal S/O Dhaniram Jati Brahmin Sa 

Deh 

73 Khilora 895/2 Non Irrigated Private 0.135 Revati w/o Kirtan Jati Teli Sa.Deh 

74 Khilora 915 Irrigated Govt. 0.330 Government 

75 Khilora 913/10 Non Irrigated Private 0.524 Anurag S/O Narmada Prasad Jati 

Brahmin Sa Deh 

76 Khilora 916 Irrigated Govt. 0.050 Government 

77 Khilora 917/3 Non Irrigated Private 0.007 Bedram s/o Ratiram Jati Teli Sa.deh 

78 Khilora 933/5 Non Irrigated Private 0.036 Balkaran S/O Jugun Jati Kalar Sa Deh 

79 Khilora 937/1 Non Irrigated Private 0.161 1. Santosh s/o Chowaram Jati General, 

Sa.Dah 

2. Ashok s/o Chowaram, caste General 

Sa.Dah 

3. Meenabai s/o Chowaram Jati 

General Sa.Dah 

4. Rupabai d/o Chowaram Jati General 

Sa.Dah 
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80 Khilora 937/4 Non Irrigated Private 0.004 Kumbhkaran S/O Bhuwaneshwar Jati 

Teli Sa Deh 

81 Khilora 937/5 Non Irrigated Private 0.136 Nand Kumar S.O Bhuwaneshwar Jati 

Teli Sa Deh 

82 Khilora 936/1/x Non Irrigated Private 0.008 Phulchand s/o Ratiram Jati Teli Sa Deh 

83 Khilora 936/1/?k Irrigated Private 0.174 Bedram s/o Ratiram Jati Teli Sa Deh 

84 Khilora 936/3 Non Irrigated Private 0.185 Bedram s/o Ratiram Jati Teli Sa Deh 

85 Khilora 938/4 Non Irrigated Private 0.012 Takhatram s/o Mukutram Jati Teli Sa 

deh. 

86 Khilora 944/1 Non Irrigated Private 0.202 1. Pusaiya s/o Phoolsingh Jati Teli 

Sa.deh 

2. Hirmat s/o Phoolsingh Jati Teli 

Sa.deh 

3. Mahetarin s/o Phoolsingh Jati Teli 

Sa.deh 

4. Roopsingh s/o Subhash Jati Teli 

Sa.deh 

87 Khilora 944/2 Irrigated Private 0.097 K.R. s/o C.L. Jati Kurmi Sa.deh 

88 Khilora 944/3 Non Irrigated Private 0.060 Lukeshwar s/o Dukaldas Jati Satnami 

Sa.deh 

89 Khilora 945/1 Non Irrigated Private 0.043 Tukaram s/o Jivrakhan Jati Teli Sa. 

Deh 

90 Khilora 945/2 Non Irrigated Private 0.063 Tukaram s/o Jivrakhan Jati Teli Sa. 

Deh 

91 Khilora 945/4 Non Irrigated Private 0.41 Shobharam s/o Bharat Jati Teli Sa. Deh 

92 Khilora 945/5 Non Irrigated Private 0.040 1. Mohan s/o Shyamlal Jati Teli Sa. 

Deh 

2. Malti D/o Shyamlal Jati Teli Sa. Deh 

3. Toranbai D/o Shyamlal Jati Teli Sa. 

Deh 

4. Kodaiyabai D/o Shyamlal Jati Teli 

Sa. Deh 

93 Khilora 945/7 Non Irrigated Private 0.008 Phirtu s/o Salik Ram Jati Teli Sa. Deh 

94 Khilora 942/1 Non Irrigated Private 0.006 Abas S/O Jamma Jati Teli Sa.Deh 

95 Khilora 943/1 Non Irrigated Private 0.133 1. Pusaiya s/o Phoolsingh Jati Teli 

Sa.deh 

2. Hirmat s/o Phoolsingh Jati Teli 

Sa.deh 

3. Mahetarin s/o Phoolsingh Jati Teli 

Sa.deh 

4. Roopsingh s/o Subhash Jati Teli 

Sa.deh 

96 Khilora 943/2 Non Irrigated Private Kamlabai D/O Roopsingh Jati Teli Sa 

Bhatapara 

97 Khilora 943/4 Non Irrigated Private Uttara Bai D/O Dhaneshwar Jati Teli 

Sa Bodtara 

98 Khilora 943/5 Non Irrigated Private 1. Sharda W/O Santosh Jati Teli Sa 

Hathnipara, Bhatapara 

2. Deepak (minor) s/o Santosh, 

guardian Dharmu, Jati Teli, Sa. 

Hathnipara, Bhatapara 

3. Sandeep s/o Dharmu Jati Teli 

99 Khilora 948/1 Non Irrigated Private 0.024 1. Ganesh S/O Bisram Jati Satnami Sa 

Deh 

2. Birnai W/O Bisram Jati Satnami Sa 

Deh 

100 Khilora 948/2 Non Irrigated Private 0.077 Manbhabai w/o Khilwan Jati Teli  

S.Deh 

101 Khilora 948/3 Non Irrigated Private 0.147 Khilawan s/o Salikram Jati Teli S. Deh 

102 Khilora 947 Non Irrigated Private 0.005 Rameshwar S/O Baratu Jati Teli 

Sa.Deh 
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103 Khilora 956/13 Non Irrigated Private 0.134 Maniram S/o Makhanlal Jati Teli Sa 

deh 

104 Khilora 956/14 Non Irrigated Private 0.018 Domar S/o Makhan Jati Teli Sa deh 

105 Khilora 956/15 Non Irrigated Private 0.062 Karanlal S/o Makhanlal Jati Teli Sa deh 

106 Khilora 956/16 Non Irrigated Private 0.103 Siyaram S/o Makhan Jati Teli Sa deh 

107 Khilora 970/4 Non Irrigated Private 0.009 1. Lochan S/o Girdhari Jati Kurmi Sa 

deh 

2. Shatrudhan S/o Girdhari Jati Kurmi 

Sa deh 

108 Khilora 970/5 Non Irrigated Private 0.143 Yugalkishore S/o Anilvarma Jati Kurmi 

Sa Mudpar 

109 Khilora 970/2 Non Irrigated Private 0.012 Dukhu S/o Bisambhar Jati Teli Sa deh 

110 Khilora 970/6 Non Irrigated Private 0.089 Vishnu S/O Bismbhar Jati Teli Sa deh 

111 Khilora 969/1 Non Irrigated Private 0.248 1. Dukaluram S/o Chaituram Jati Teli 

Sa deh 

2. Sukaluram S/o Chaituram Jati Teli 

Sa deh 

3. Dauram S/o Chaituram Jati Teli Sa 

deh 

112 Khilora 969/2 Non Irrigated Private Abas S/o Jamma Jati Teli Sa deh 

113 Khilora 969/3 Non Irrigated Private 1. Dukaluram S/o Chaituram Jati Teli 

Sa deh 

2. Sukaluram S/o Chaituram Jati TeliSa 

deh 

3. Dauram S/o Chaituram Jati Teli Sa 

deh  

114 Khilora 976/3 Non Irrigated Private 0.069 Itwari S/O Punauram 

115 Khilora 976/4 Non Irrigated Private 0.230 (1) Naba. Ravindra, Naba. Harsh S/O 

Harish,  Vali Maa Vo S/O Rukhmani 

widow Harish 

(2) Mansharam S/O Bhakal 

116 Khilora 977/1 Non Irrigated Private 0.189 Amarendra S/O Atmaram Jati Kurmi 

Sa Deh 

117 Khilora 978/2 Non Irrigated Private 0.039 Tikeshwar, Sundarlal S/O Tilluram Jati 

Teli Sa Mudpar 

118 Khilora 978/8 Non Irrigated Private 0.026 Tikeshwar, Sundarlal S/O Tilluram Jati 

Teli Sa Mudpar 

119 Khilora 978/9 Non Irrigated Private 0.005 Kumar S/O Laxman Jati Teli Sa Deh 

120 Khilora 608/1 Non Irrigated Private 0.103 Bharat S/O Ramsing Jati Teli Sa Deh 

121 Khilora 608/2 Non Irrigated Private Bharat S/O Ramsing Jati Teli Sa Deh 

Total 13.990  
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1 Kesali 953 Irrigated Private 0.140 Nagesh S/O Brijlal Jati Kurmi Sa Deh 

2 Kesali 945/1 Non Irrigated Private 0.103 Girjabai Jao. Tilluram  

Kesali 945/2 Irrigated Govt. 
 

Life Insurance Road 

3 Kesali 946 Non Irrigated Private 0.112 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

4 Kesali 949 Non Irrigated Private 0.099 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

5 Kesali 947 Non Irrigated Private 0.014 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

6 Kesali 948 Non Irrigated Private 0.047 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

7 Kesali 964 Non Irrigated Govt. 0.049 Government 

8 Kesali 1071 Irrigated Private 0.106 Nupesh Verma S/O Chintaram Jati 

Kurmi Sa Deh 
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9 Kesali 1072 Irrigated Private 0.070 Nupesh Verma S/O Chintaram Jati 

Kurmi Sa Deh 

10 Kesali 1073 Irrigated Private 0.016 Nupesh Verma S/O Chintaram Jati 

Kurmi Sa Deh 

11 Kesali 1062/1 Non Irrigated Private 0.005 Ainaksingh S/O Hanuman Prasad Jati 

Kurmi Sa Deh 

Kesali 1062/2 Irrigated Private Nupesh Verma S/O Chintaram Jati 

Kurmi Sa Deh 

12 Kesali 1066 Non Irrigated Private 0.101 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

13 Kesali 1067 Non Irrigated Private 0.110 Chitaram S/O Nandram Jati Kurmi Sa 

Deh 

14 Kesali 1070 Irrigated Private 0.033 Nupesh Verma S/O Chintaram Jati 

Kurmi Sa Deh 

15 Kesali 1093 Irrigated Govt. 0.090 Life Insurance Road 

16 Kesali 1091 Non Irrigated Private 0.004 Nand Kumar, Domar Singh, Prem 

Kumar, Kedar, Ramayan, Lalit, 

Parameshwari S/O Girja, Dulari S/O 

Balaram, Mahrin widow Balaram Jati 

Kurmi Sa Dha 

17 Kesali 1092 Non Irrigated Private 0.095 Nand Kumar, Domar Singh, Prem 

Kumar, Kedar, Ramayan, Lalit, 

Parameshwari S/O Girja, Dulari S/O 

Balaram, Mahrin widow Balaram Jati 

Kurmi Sa Dha 

18 Kesali 1115 Irrigated Govt. 0.087 Life Insurance Road 

19 Kesali 1116 Non Irrigated Private 0.163 Nand Kumar, Domar Singh, Prem 

Kumar, Kedar, Ramayan, Lalit, 

Parameshwari S/O Girja, Dulari S/O 

Balaram, Mahrin widow Balaram Jati 

Kurmi Sa Dha 

20 Kesali 1113 Irrigated Govt. 0.010 Life Insurance Road 

21 Kesali 1118 Non Irrigated Private 0.006 Devkumar S/O Revaram Jati Kurmi 

Sa.Deh 

22 Kesali 1130 Non Irrigated Private 0.081 Savita widow Shivkumar, Naba. Annu, 

Naba. Bhavna w/o Shivkumar vali maa 

Savita widow Shivkumar Kurmi Jati 

Kurmi Sa.Deh 

23 Kesali 1131 Irrigated Govt. 0.221 Life Insurance Road 

24 Kesali 1133 Irrigated Govt. 0.079 Life Insurance Road 

25 Kesali 1134 Non Irrigated Private 0.061 Hirdayaram S/O Janak Ram Jati Kurmi 

Sadeh 

26 Kesali 1140 Non Irrigated Private 0.096 Loknath S/O Dhaniram Jati Kurmi Sa 

Dhe 

27 Kesali 1141/1 Non Irrigated Private 0.080 Loknath S/O Dhaniram Jati Kurmi Sa 

Dhe 

Kesali 1141/2 Irrigated Govt. Life Insurance Road 

28 Kesali 1142 Irrigated Govt. 0.003 Life Insurance Road 

29 Kesali 1139 Non Irrigated Private 0.029 Ganesh Ram S/O Janak Ram SaDeh 

30 Kesali 1153 Irrigated Govt. 0.062 Life Insurance Road 

31 Kesali 1154 Irrigated Govt. 0.005 Life Insurance Road 

32 Kesali 1152 Irrigated Govt. 0.003 Life Insurance Road 

33 Kesali 1155 Non Irrigated Private 0.109 Ganesh Ram S/O Janak Ram SaDeh 

34 Kesali 1157 Non Irrigated Private 0.002 Santram S/O Dayaram Sa Deh 

35 Kesali 1156 Non Irrigated Private 0.065 Santram S/O Dayaram Sa Deh 

36 Kesali 1163 Irrigated Govt. 0.008 Life Insurance Road 

37 Kesali 1162/1 Non Irrigated Private 0.080 Tijiya Patdisharath, Narada S/O 

Dasharath Jati Kevat Sa Deh 

Kesali 1162/2 Irrigated Govt. 0.059 Life Insurance Road 

38 Kesali 1167/1 Non Irrigated Private 0.151 Tijiya Patdisharath, Narada S/O 

Dasharath Jati Kevat Sa Deh 
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Kesali 1167/2 Irrigated Govt. 
 

Life Insurance Road 

39 Kesali 1168 Non Irrigated Private 0.031 Malikram S/O Bhanwat Jati Kewat Sa 

Deh 

40 Kesali 1169/1 Non Irrigated Private 0.182 Beduram S/O Mukutram Jati Kurmi 

SaDeh 

Kesali 1169/2 Irrigated Govt. Life Insurance Road 

41 Kesali 1170 Irrigated Govt. 0.006 Life Insurance Road 

42 Kesali 1177 Irrigated Govt. 0.135 Life Insurance Road 

43 Kesali 1178 Irrigated Govt. 0.081 Life Insurance Road 

Total 3.087  

 

Name of the District  : Balodabazar Bhatapara 

Name of the Tehsil : Suhela 

S.No. 
Name of the 

Village 

Survey 

Number  

Nature of 

Land 

Type 

of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Mudpar 351 Irrigated Private 0.162 Jeevanlal S/O Kanhaiya 

2 Mudpar 352 Irrigated Private 0.186 Sukhchand S/O Narayandas 

3 Mudpar 356/1 Irrigated Private 0.073 Pradeep Kumar S/O Ganeshdas  

4 Mudpar 358/1 Padat Govt. 0.008 Government 

5 Mudpar 531 Sarhadi Nala Govt. 0.152 Government (Sarhadi Nala) 

Total  0.581  

 

 

S.No. 
Name of 

the Village 

Survey 

Number  

Nature of 

Land 

Type of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Dhobnidih 430 Non Irrigated Private 0.023 Nanduram Hirdeshwar Rameshwar S/O 

Kejaram Jati Kurmi Sa Dhobnidih 

2 Dhobnidih 432 Irrigated Govt. 0.077 Government 

3 Dhobnidih 439 Irrigated Private 0.003 Virendra S/O Balram Jati Kurmi Sa Deh 

4 Dhobnidih 437 Irrigated Private 0.031 Gaukaran S/O Jodhan Jati Kurmi Sa Deh 

5 Dhobnidih 436 Irrigated Private 0.134 Motiram S/O Kulesar Jati Kurmi Sa Deh 

6 Dhobnidih 433 Irrigated Private 0.042 Ghasiram S/O Narottam Jati Kurmi Sa 

Deh 

7 Dhobnidih 434 Non Irrigated Private 0.039 Motiram S/O Kulesar Jati Kurmi Sa Deh 

8 Dhobnidih 516/1 Irrigated Private 0.069 Digeshwar S/O Ramprasad Jati Kurmi 

Sa Deh 

516/2 Non Irrigated Private Tularam S/O Ramprasad Jati Kurmi Sa 

Deh 

9 Dhobnidih 518 Non Irrigated Private 0.009 Bhuwanlal S/O Ghasiram Jati Kurmi Sa 

Deh 

10 Dhobnidih 524 Non Irrigated Private 0.132 Ghasiram S/O Narottam Jati Kurmi Sa 

Deh 

11 Dhobnidih 525 Non Irrigated Private 0.019 Maniram S/O Umend Jati Satnami Sa 

Deh 

12 Dhobnidih 522 Non Irrigated Private 0.187 Jeevrakhan S/O Kejuram Jati Kurmi Sa 

Deh 

13 Dhobnidih 523 Non Irrigated Private 0.045 (1) Bedaram Deendayal Jeevan Premin 

Motim Rameshwari Nidhi Digeshwari 

S/O Kumar Benabai Widow Kumar Jati 

Kurmi Sa Deh 

(2) Nabalik Suraj Nabalik Deepak 

Nabalik Kiran (Nabalik) Palak - Bimla 

Vo Bimla Widow Jati Kurmi Sa Deh 

14 Dhobnidih 1093(A) Non Irrigated Private 0.062 Ashbai D/O Thanwar Jati Satnami Sa Deh 

15 Dhobnidih 520 Non Irrigated Private 0.229 (1) Amardas S/O Radheshyam Nabalik 

Himesh S/O Radheshyam Vali Amardas 

S/O Radheshyam Balakdas Jati Satnami 

Sa Dhobanidih 
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(2) Sujit Kumar Dharamvir S/O 

Radheshyam Jati Satnami Sa Dhobanidih 

16 Dhobnidih 538 Irrigated Govt. 0.033 Government 

17 Dhobnidih 1044/1 Non Irrigated Private 0.198 Meena W/O Khemlal Jati Kurmi Sa Tilda 

1044/2 Irrigated Private Yugalkishore S/O Ripusudan Jati Kurmi 

Sa.Deh 

18 Dhobnidih 1045 Non Irrigated Private 0.027 Bhagwati W/O Vijendra Jati Nayak 

resident Pragati Chowk Sundar Nagar 

Raipur 

19 Dhobnidih 1046 Non Irrigated Private 0.307 Bhagwati W/O Vijendra Jati Nayak 

resident Pragati Chowk Sundar Nagar 

Raipur 

20 Dhobnidih 1035/1 Non Irrigated Private 0.217 Meena W/O Khemlal Jati Kurmi Sa Tilda 

21 Dhobnidih 1047 Non Irrigated Private 0.008 Ratiram S/O Bhagela Jati Satnami Sa.Deh 

22 Dhobnidih 1033/2 Non Irrigated Private 0.105 Bhagwati W/O Vijendra Jati Nayak 

resident Pragati Chowk Sundar Nagar 

Raipur 

23 Dhobnidih 1031 Non Irrigated Private 0.153 Khemlal S/O Rikhiram Jati Kurmi 

resident Tilda Nevra 

24 Dhobnidih 1030 Non Irrigated Private 0.168 Hemram, Premsingh, Gujram, Devprasad 

S/O Bisnu S/O Ramoti (widow) Bisnu, 

Ramprasad S/O Kulpat Sa.Deh 

25 Dhobnidih 1053/1 Non Irrigated Private 0.114 Maniram S/O Umend Jati Satnami 

Sa.Deh 

1053/2 Non Irrigated Private Maniram S/O Umend Jati Satnami 

Sa.Deh 

26 Dhobnidih 1099 Non Irrigated Private 0.030  

27 Dhobnidih 1057 Non Irrigated Private 0.088 Krishna Kumar S/O Biseshar Jati 

Satnami Sa Deh 

28 Dhobnidih 1021/2 Non Irrigated Private 0.088 Khemlal S/O Rikhiram Jati Kurmi Sakin 

Tilda Nevra 

29 Dhobnidih 1058 Non Irrigated Private 0.002 Narayan S/O Ludu Jati Satnami Sa Deh 

30 Dhobnidih 1100 Irrigated Private 0.042 Lakshman S/O Umend Jati Satnami Sa 

Deh 

31 Dhobnidih 1015 Non Irrigated Private 0.175 Tekram Hanuman Kunti Uttara Sunita 

S/O Jawahar Jati Kurmi Sa Deh 

32 Dhobnidih 1061 Non Irrigated Private 0.102 Chhabiram S/O Dukhhwa Jati Kurmi Sa 

Deh 

33 Dhobnidih 1062 Non Irrigated Private 0.060 Shivpal S/O Girwar Jati Kurmi Sa Deh 

34 Dhobnidih 1012 Non Irrigated Private 0.009 Jivrakhan S/O Kejuram Jati Kurmi Sa 

Deh 

35 Dhobnidih 1011 Non Irrigated Private 0.025 Motiram S/O Kulesar Jati Kurmi Sa Deh 

36 Dhobnidih 1010 Non Irrigated Private 0.019 (1) Rajaram Jagtaram Brijlal Heminbai 

S/O Resham Amritbai Bimlabai S/O 

Kuvarsingh Jati Satnami Sa Deh 

37 Dhobnidih 1063 Non Irrigated Private 0.009 Rajwa S/O Punnilal Jati Satnami Sa Deh 

38 Dhobnidih 1065/1 Non Irrigated Private 0.179 Meena W/O Khemlal Jati Sa Deh 

1065/2 Non Irrigated Private Juleram S/O Dayaram Jati Thethwar Sa 

Deh 

1065/3 Non Irrigated Private Krishna Kumar S/O Biseshar Jati 

Satnami Sa Deh 

39 Dhobnidih 1066 Non Irrigated Private 0.031 Motiram S/O Kulesar Jati Kurmi Sa Deh 

40 Dhobnidih 1067 Non Irrigated Private 0.183 Puran S/O Motiram caste Kurmi Sa Deh 

41 Dhobnidih 1068 Non Irrigated Private 0.072 Ganeshram S/O Bisram Jati Satnami Sa 

Deh 

42 Dhobnidih 1071 Non Irrigated Private 0.037 Sudharam S/O Ramprasad caste Kurmi 

Sa Deh 

43 Dhobnidih 1072 Non Irrigated Private 0.147 Maniram S/O Umend Jati Satnami Sa 

Deh 

44 Dhobnidih 1073 Non Irrigated Private 0.011 (1) Santosh S/O Bharatlal Jati Kurmi Sa 

Deh 
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(2) Kusum, Lata, Pushpa, Jawantin D/O 

Bharatlal Jati Kurmi Sa Deh 

(3) Savitri W/O Bharatlal Jati Kurmi Sa 

Deh 

45 Dhobnidih 1075 Non Irrigated Private 0.096 Sudharam S/O Ramprasad caste Kurmi 

Sa Deh 

46 Dhobnidih 1074 Non Irrigated Private 0.025 (1) Santosh S/O Bharatlal Jati Kurmi Sa 

Deh 

(2) Kusum, Lata, Pushpa, Jawantin D/O 

Bharatlal Jati Kurmi Sa Deh 

(3) Savitri W/O Bharatlal Jati Kurmi Sa 

Deh 

47 Dhobnidih 1079 Non Irrigated Private 0.060 Amardas S/O Punnilal 

48 Dhobnidih 1076 Non Irrigated Private 0.079 Bhukhanlal S/O Asharam Jati Kurmi Sa 

Deh 

49 Dhobnidih 1077 Non Irrigated Private 0.068 Tekram S/O Mahant 

50 Dhobnidih 1078 Non Irrigated Private 0.029 Bhukhanlal S/O Asharam Jati Kurmi Sa 

Deh 

51 Dhobnidih 1085 Non Irrigated Private 0.054 Sambai widow Kunjelal JatiSatnami Sa 

Deh 

52 Dhobnidih 1084 Non Irrigated Private 0.113 Chhabiram S/O Dukhva Jati Kurmi Sa 

Deh 

Total 4.261  

 

S.No. 

Name of 

the 

Village 

Survey 

Number  

Nature of 

Land 

Type of 

Land 
Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Basin 684 Non Irrigated Private 0.377 Baliram S/O Manrakhan Jati Teli 

2 Basin 686 Non Irrigated Private 0.244 Baliram S/O Manrakhan Jati Teli 

3 Basin 688 Non Irrigated Private 0.222 Baliram S/O Manrakhan Jati Teli 

4 Basin 691/2 Non Irrigated Private 0.169 Hulas Ram S/O Girdhari Jati Teli Sa Deh 

5 Basin 700 Non Irrigated Private 0.138 Latelu S/O Makhan Lal Sa Deh 

6 Basin 698 Non Irrigated Private 0.008 Kamin S/O Arjun Jati Teli Sa Deh 

7 Basin 699 Non Irrigated Private 0.001 Kamin S/O Arjun Jati Teli Sa Deh 

8 Basin 716 Non Irrigated Private 0.154 Bihari S/O Jeev Rakhan Jati Teli Sa Deh 

9 Basin 715/1 Non Irrigated Private 0.121 (1) Dayaluram S/O Gopal Jati Kurmi 

Sa.Deh 

(2) Daulaal S/O Gopal Jati Kurmi Sa.Deh 

(3) Denuram S/O Gopal Jati Kurmi 

Sa.Deh 

(4) Dinesh S/O Gopal Jati Kurmi Sa.Deh 

(5) Devanti Bai S/O Gopal Jati Kurmi 

Sa.Deh 

(6) Dulari Bai S/O Gopal Jati Kurmi 

Sa.Deh 

10 Basin 717 Non Irrigated Private 0.032 Nainuram S/O Ramratan Jati Kurmi Sa 

Deh 

11 Basin 710 Non Irrigated Private 0.001 Dushyant S/O Rajesh Rama widow 

Rajesh Jati Rawat Sa Deh 

12 Basin 719 Non Irrigated Private 0.178 Bihari S/O Jeev Rakhan Jati Teli Sa Deh 

13 Basin 720/2 Non Irrigated Private 0.032 Chandraprakash S/O Lacchi Banjare Jati 

Satnami Sa Deh 

14 Basin 721 Non Irrigated Private 0.092 Kumaribai S/O Kariya Jati Satnami Sa 

Deh 

15 Basin 722 Non Irrigated Private 0.050 Ainuram S/O Chunuram S/O Satnami 

Jati Satnami Sa Deh 

16 Basin 723/1 Non Irrigated Private 0.151 Bedram S/O Itwari Jati Satnami Sa Deh 

17 Basin 737 Non Irrigated Private 0.162 Ramsing S/O Ramanand Jati Satnami Sa 

Deh 

18 Basin 736/2 Non Irrigated Private 0.002 Harish Kumar S/O Dilipkumar Jati 

Kurmi Sa Deh 
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19 Basin 736/1 Non Irrigated Private 0.042 Raghunath Ramesh Rameshwari 

Ramheen S/O Katahar Jati Satnami Sa 

Deh 

20 Basin 738/1 Non Irrigated Private 0.020 Raghunath Ramesh Rameshwari 

Ramheen S/O Katahar Jati Satnami Sa 

Deh 

21 Basin 902 Irrigated Govt. 0.110 Government 

22 Basin 1010 Non Irrigated Private 0.014 Chetan Prasad S/O Lakhan Lal, Jati 

Verma Sa Deh 

23 Basin 1009/1 Non Irrigated Private 0.262 Thakuram S/O Chovaram Sa Deh 

24 Basin 1007 Non Irrigated Private 0.208 Vishambar S/O Tijau Kaushalya S/O 

Tijau Jati Barber Sa Deh 

25 Basin 1006 Non Irrigated Private 0.030 Vishambar S/O Tijau Kaushalya S/O 

Tijau Jati Barber Sa Deh 

26 Basin 995 Irrigated Govt. 0.194 Government 

27 Basin 993/3 Non Irrigated Private 0.321 Devendra Kumar Sahu S/O Chovaram 

Jati Teli 

28 Basin 1016 Irrigated Govt. 0.060 Government 

Total 3.393  

 

 

S.No.  
Name of 

the Village 

Survey 

Number  

Nature of 

Land 

Type of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Ameri  1/1 Irrigated Govt. 0.0600 Government 

2 Ameri 35 
Irrigated Private 

0.4500 
Upasak Lal S/O Hanuman Singh Jati 

Kurmi Sa Basin 

Total  0.5100  

 

S.No. 
Name of 

the Village 

Survey 

Number  

Nature of 

Land 

Type of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Jhipan 11 Irrigated Govt. 0.805 Government 

2 Jhipan 567 Irrigated Govt. 0.058 Government 

3 Jhipan 570 Non Irrigated Private 0.030 Director Industries Department 

Raipur 

4 Jhipan 568 Irrigated Govt. 0.565 Government 

5 Jhipan 566 Irrigated Govt. 0.097 Government 

6 Jhipan 565 Irrigated Govt. 0.060 Government 

7 Jhipan 362 Non Irrigated Private 0.639 Shankar S/O Jhaduram 

8 Jhipan 366/2 Non Irrigated Private 0.044 Manish S/O Kejaram Jati Kurmi 

Sa.Deh 

9 Jhipan 366/3 Non Irrigated Private 0.200 1. Mohanlal S/O Kejram Jati Kurmi 

Sa.Deh 

2. Manish Kumar S/O Kejram Jati 

Kurmi Sa.Deh 

10 Jhipan 377/2 Non Irrigated Private 0.198 Satanand Shyama S/O Nathuram 

Laxmi Devi W/O Nathuram Jati 

Kurmi Sa Jhipan 

11 Jhipan 371/2 Non Irrigated Private 0.041 Loknath S/O Dwarika Jati Kurmi 

Sakin Deh 

12 Jhipan 376 Non Irrigated Private 0.150 Shivkumar W/O Hemram Jati 

Kurmi Sa. Deh 

13 Jhipan 408 Non Irrigated Private 0.143 Sukhmat widow Premlal Kunti 

Revati Sevati S/O Bageshwari S/O 

Premlal Jati Kurmi Sa. Deh 

14 Jhipan 407 Non Irrigated Private 0.231 1. Rajkumar Ashish Savitri Bharti 

Lalita Lakshmi Chanda D/O 

Shatrughan Jati Kurmi Sa Jhipan 

2. Ramshila Widow Shatrughan Jati 

Kurmi Sa Jhipan 

15 Jhipan 378 Non Irrigated Private 0.055 Hemsingh S/O Tikaram Jati General 

Sa Deh 
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16 Jhipan 406 Non Irrigated Private 0.127 Durga S/O Chhabilal Siyaram S/O 

Chhabilal S/OSinghvatin widow 

Chhabilal Jati Kurmi Sa.Deh 

17 Jhipan 404 Non Irrigated Private 0.133 1. Dharamraj Savitri Saraswati D/O 

Dhanesh Yashoda widow Dhanesh 

Rameshkumar Parameshwar Ishwar 

Dakeshwar S/O Kartik Lekhu 

Vedkumar Galesar Rukhmani S/O 

Kirit Jati Kurmi Sa Jhipan 

2. Sirabai W/O Kartik Jati Kurmi Sa 

Jhipan 

18 Jhipan 405 Non Irrigated Private 0.002 1. Rajkumar Ashish Savitri Bharti 

Lalita Lakshmi Chanda D/O 

Shatrughan Jati Kurmi Sa Jhipan 

2. Ramshila widow Shatrughan Jati 

Kurmi Sa Jhipan 

19 Jhipan 403/1 Non Irrigated Private 0.282 Rituraj S/O Dwarka 

20 Jhipan 403/2 Non Irrigated Private 0.026 Devnarayan S/O Thanwar 

21 Jhipan 403/3 Non Irrigated Private 0.094 Devlal S/O Thanwar 

22 Jhipan 400 Non Irrigated Private 0.178 Krishna Kumar S/O Sitaram Jati 

Kurmi Sa Deh 

23 Jhipan 394/3 Non Irrigated Private 0.053 Nimita Widow Punaram Nabalik 

Sagar Nabalik Anjali S/O Punaram 

Vali Mother Namita Widow 

Punaram Jati Kurmi Sa Deh 

24 Jhipan 394/4 Non Irrigated Private 0.076 Avdharam S/O Bhagirathi Jati 

Kurmi Sa Deh 

25 Jhipan 395 Non Irrigated Private 0.229 Krishna Kumar, Hemlata S/O 

Sitaram Jati Kurmi Sa Deh 

26 Jhipan 813 Non Irrigated Private 0.043 Public MP Government 

27 Jhipan 751 Non Irrigated Private 0.499 1. Bhupendra Preeti S/O 

Nandkumar Rambha widow 

Nandkumar Kajal S/O Ravishankar 

Neeta S/O Ravishankar 

Raghavendra S/O Chhedan 

2. Shashikala S/O Chhedan 

28 Jhipan 752 Non Irrigated Private 0.015 1. Rajkumar Ashish Savitri Bharti 

Lalita Laxmi Chanda S/O Shatruhan 

Jati Kurmi Sa Jhipan 

2. Ramshila widow Shatruhan Jati 

Kurmi Sa Jhipan 

29 Jhipan 760 Non Irrigated Private 0.310 Bharatlal S/O Fattelal Jati Kurmi Sa 

Deh 

30 Jhipan 762 Non Irrigated Private 0.055 1. Girdhari Ashok Dulari Kumari 

S/ODevlal Jati Kurmi Sa Deh 

2. Duleshwari W/O Devlal Jati 

Kurmi Sa Deh 

31 Jhipan 759 Non Irrigated Private 0.070 1. Ramlal S/O Premnath 

2. Ramcharan S/O Premnath 

32 Jhipan 754 Non Irrigated Private 0.036 Dhaneshwar S/OJivan 

33 Jhipan 758 Non Irrigated Private 0.148 Bhanupratap S/O Avadharam Jati 

Kurmi Sa.Deh 

34 Jhipan 757 Non Irrigated Private 0.091 Dhaneshwar S/OJivan 

35 Jhipan 756/1 Non Irrigated Private 0.130 Loknath S/O Lalaram 

36 Jhipan 756/2 Non Irrigated Private 0.005 Dhaneshwar S/OJivan 

37 Jhipan 897 Irrigated Govt. 0.191 Government 

38 Jhipan 896 Non Irrigated Private 0.234 Dashrath S/O Kejuram 

39 Jhipan 863/1 Non Irrigated Private 0.001 Bisahu Ram S/O Sonu 

40 Jhipan 863/2 Non Irrigated Private 0.009 Govind S/O Dharmu 

41 Jhipan 862 Non Irrigated Private 0.147 Dayalu S/O Lamkhiram S/O 

Kamala widow Lamkhiram 
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42 Jhipan 861 Non Irrigated Private 0.272 Malikram 

43 Jhipan 860/1 Non Irrigated Private 0.006 Neelkanth Anand S/O Radheshy 

44 Jhipan 860/2 Non Irrigated Private 0.193 1. Sharda widow Bedram Godavari 

Amarnath Gangotri Sahotri S/O 

Nabalik Dineshwar Nabalik Ajay 

S/O Bedram Vali Maa 

Total 6.970  

 

 

S.No. 
Name of 

the Village 

Survey 

Number  

Nature of 

Land 

Type 

of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Raweli 154 Irrigated Govt. 0.049 Government 

2 Raweli 150/1 Non Irrigated Private 0.115 Bineshwari W/O Bedram Jati Kurmi 

Sa.Deh 

3 Raweli 151 Non Irrigated Private 0.077 1. Ramesh, Suresh, Manoj S/O 

Harvansh S/O Harvansh, Sejabai 

widow Harvansh, Gyanendra 

Kaushal, Rajendra S/O Atma 

2. Kamta, Kailash, Dinesh S/O 

Rajeshwar, Shyama, Ganeshia, 

Sushila, Kaushalya S/O Rameshwar, 

Dhanibai 

3. Arjun S/O Bahorik, Arun S/O 

Prem Singh, A. Ben Kumar S/O 

Prem Singh, A. Pa. Govardhan 

widow Prem Singh 

4. Chandrika, Shesh Kumar S/O 

Derha, Mogansh widow Derha, 

Umabai S/O Bhagela Bhagwati S/O 

Balmadur Sa Deh 

4 Raweli 152 Irrigated Private 0.057 1. Ramesh, Suresh, Manoj S/O 

Harvansh S/O Harvansh, Sejabai 

widow Harvansh, Gyanendra 

Kaushal, Rajendra S/O Atma 

2. Kamta, Kailash, Dinesh S/O 

Rajeshwar, Shyama, Ganeshia, 

Sushila, Kaushalya S/O Rameshwar, 

Dhanibai 

3. Arjun S/O Bahorik, Arun S/O 

Prem Singh, A. Ben Kumar S/O 

Prem Singh, A. Pa. Govardhan 

widow Prem Singh 

4. Chandrika, Shesh Kumar S/O 

Derha, Mogansh widow Derha, 

Umabai S/O Bhagela Bhagwati S/O 

Balmadur Sa Deh 

5 Raweli 160/2 Non Irrigated Private 1.595 Nandkumar S/O Ramji Jati Kurmi 

Sa. Ravan 

6 Raweli 160/4 Non Irrigated Private (1) Chandan Kumar Verma S/O 

David Jati Kurmi Sa.Deh 

(2) Seema Verma D/O David Jati 

Kurmi Sa.Deh 

(3) Yogeshwari Verma widow 

David Jati Kurmi Sa.Deh 

(4) Nabalik Tulsi Verma (Nabalik) 

Palak Yogeshwari Verma widow 

Jati Kurmi Sa.Deh 

7 Raweli 160/5 Non Irrigated Private Kailash urf Kalyan S/O Rameshwar 

Sa.Deh 

8 Raweli 160/6 Non Irrigated Private (1) Chandan Kumar Verma S/O 

David Jati Kurmi Sa.Deh 
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(2) Seema Verma D/O David Jati 

Kurmi Sa.Deh 

(3) Yogeshwari Verma widow 

David Jati Kurmi Sa.Deh 

(4) Nabalik Tulsi Verma (Nabalik) 

Palak Yogeshwari Verma widow 

Jati Kurmi Sa.Deh 

9 Raweli 160/7 Non Irrigated Private Bineshwari W/O Bedram Jati Kurmi 

Sa Deh 

10 Raweli 160/8 Non Irrigated Private Kamta Prasad S/O Rameshwar Sa 

Deh 

11 Raweli 437 Irrigated Govt. 0.047 Government 

12 Raweli 656 Non Irrigated Private 0.089 Sheshnarayan S/O Derha Jati Kurmi 

Sa Deh 

13 Raweli 657 Non Irrigated Private 0.077 Premabai widow Bhagwati Prasad 

Sa Deh 

14 Raweli 661 Irrigated Private 0.030 1. Ramesh, Suresh, Manoj S/O 

Harvansh S/O Harvansh, Sejabai 

widow Harvansh, Gyanendra 

Kaushal, Rajendra S/O Atma 

2. Kamta, Kailash, Dinesh S/O 

Rajeshwar, Shyama, Ganeshia, 

Sushila, Kaushalya S/O Rameshwar, 

Dhanibai 

3. Arjun S/O Bahorik, Arun S/O 

Prem Singh, A. Ben Kumar S/O 

Prem Singh, A. Pa. Govardhan 

widow Prem Singh 

4. Chandrika, Shesh Kumar S/O 

Derha, Mogansh widow Derha, 

Umabai S/O Bhagela Bhagwati S/O 

Balmadur Sa Deh 

15 Raweli 659 Irrigated Govt. 0.080 Government 

16 Raweli 702 Non Irrigated Private 0.008 Rekhraj S/O Chandrika Prasad Jati 

Kurmi Sa deh 

17 Raweli 701 Non Irrigated Private 0.024 Benkumar S/O Premsingh 

18 Raweli 700 Non Irrigated Private 0.062 Bedram S/O Bhagwati Prasad Jati 

Kurmi Sa deh 

19 Raweli 712 Non Irrigated Private 0.036 Mahesh Gupta S/O Ram Swaroop 

Gupta resident  3 N. A. 51 Jawahar 

Nagar Raipur 

20 Raweli 713 Non Irrigated Private 0.080 Mahesh Gupta S/O Ram Swaroop 

Gupta resident  3 N. A. 51 Jawahar 

Nagar Raipur 

21 Raweli 714 Non Irrigated Private 0.096 Chameli W/O Premlal Verma Jati 

Kurmi Sa deh 

22 Raweli 715 Non Irrigated Private 0.130 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

23 Raweli 721/1 Non Irrigated Private 0.034 Latabai D/O Bhupendra Kumar Jati 

Kurmi Sa deh 

24 Raweli 721/2 Non Irrigated Private Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

25 Raweli 721/3 Non Irrigated Private Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 
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26 Raweli 722/2 Non Irrigated Private 0.028 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

27 Raweli 723 Non Irrigated Private 0.046 Kumaribai D/O Bhagirathi Jati 

Kurmi Sa deh  

28 Raweli 724/1 Non Irrigated Private 0.154 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

29 Raweli 773 Non Irrigated Private 0.052 Jagdish Hulas S/O Ramesh Kumar 

Laxmibai D/O Ramesh Kumar 

Ushabai widow Ramesh Kumar Jati 

Kurmi Sa Deh 

30 Raweli 774/3 Non Irrigated Private 0.015 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

31 Raweli 772 Non Irrigated Private 0.078 Samru S/O Bhoklu Jati Satnami Sa 

Deh 

32 Raweli 769 Non Irrigated Private 0.136 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

33 Raweli 768 Non Irrigated Private 0.001 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

34 Raweli 763/2 Non Irrigated Private 0.095 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

35 Raweli 770/1 Non Irrigated Private 0.006 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

36 Raweli 752/1 Non Irrigated Private 0.013 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

37 Raweli 753 Non Irrigated Private 0.114 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

38 Raweli 761 Non Irrigated Private 0.189 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

39 Raweli 760 Non Irrigated Private 0.087 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

40 Raweli 754/1 Non Irrigated Private 0.052 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

41 Raweli 754/2 Non Irrigated Private 0.164 Dulesh S/O Dina Sa Deh 

42 Raweli 754/3 Non Irrigated Private 0.039 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 
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43 Raweli 584 Non Irrigated Private 0.210 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

44 Raweli 581 Non Irrigated Private 0.021 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

45 Raweli 582 Non Irrigated Private 0.002 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

46 Raweli 583 Non Irrigated Private 0.146 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

47 Raweli 585 Non Irrigated Private 0.001 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

48 Raweli 589/1 Non Irrigated Private 0.049 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

49 Raweli 589/2 Non Irrigated Private 0.001 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

50 Raweli 590 Non Irrigated Private 0.171 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

51 Raweli 591 Non Irrigated Private 0.005 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

52 Raweli 593 Non Irrigated Private 0.005 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

53 Raweli 592 Non Irrigated Private 0.135 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

54 Raweli 574 Non Irrigated Private 0.050 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

55 Raweli 575 Non Irrigated Private 0.181 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

56 Raweli 570 Non Irrigated Private 0.089 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

57 Raweli 571 Non Irrigated Private 0.081 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

58 Raweli 572 Non Irrigated Private 0.078 Chhotelal S/O Dulu Jati Satnami Sa 

deh 
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59 Raweli 567 Non Irrigated Private 0.212 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

60 Raweli 566 Non Irrigated Private 0.198 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

61 Raweli 565 Non Irrigated Private 0.080 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

62 Raweli 563 Non Irrigated Private 0.048 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

63 Raweli 561 Non Irrigated Private 0.071 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

64 Raweli 515 Non Irrigated Private 0.121 1. Girvarsingh Sewakram Phoolmat 

Melan Damini D/O Dukalha Jati 

Satnami Sa Raveli 

2. Tulsiram Punnibai Poornima 

Girija Bai W/O Koduram Jati 

Satnami Sa Raveli 

65 Raweli 514 Non Irrigated Private 0.118 Lila Ram S/O Tejaram Jati Gour 

Sa.Deh 

66 Raweli 513 Non Irrigated Private 0.066 Indkuvar Dhruv S/O Budhram 

Dhruv Jati Gour Sa. Chuchrungpur 

67 Raweli 516 Non Irrigated Govt. 0.083 Government 

68 Raweli 550 Irrigated Govt. 0.014 Government 

69 Raweli 517/1 Non Irrigated Private 0.054 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

70 Raweli 517/2 Non Irrigated Private Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

71 Raweli 518 Non Irrigated Private 0.023 Parmilabai S/O Jau Ramchandra Jati 

Kurmi Sa Deh 

72 Raweli 519 Non Irrigated Private 0.265 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

73 Raweli 520/1 Irrigated Private 0.008 Sonchand S/O Jhaggar Jati Satnami 

Sa.Deh 

74 Raweli 520/2 Non Irrigated Private 0.045 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

75 Raweli 531/3 Non Irrigated Private 0.088 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

76 Raweli 532 Non Irrigated Private 0.104 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 
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77 Raweli 533 Non Irrigated Private 0.120 1. Khilendra Kumar S/O 

Harischandra Jati Kurmi Sa Deh 

2. Yashwant Kumar S/O 

Harischandra Jati Kurmi Sa Deh 

3. Saraswati Bai widow 

Harischandra Jati Kurmi Sa Deh 

78 Raweli 534/1 Non Irrigated Private 0.020 Gajendra Verma S/O Ramchandra 

Verma 

79 Raweli 542 Non Irrigated Private 0.160 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

80 Raweli 535 Non Irrigated Private 0.084 1. Pinaram S/O Budhram 

2. Bhukhin S/O Budhram 

3. Roopkunwar S/O Budhram 

4. Kunwaria Bai widow Budhram 

5. Sudharam S/O Ghanaram 

81 Raweli 541 Non Irrigated Private 0.024 1. Bhuvan Verma S/O Anandram 

Jati Kurmi Sa.Deh 

2. Ishwari S/O Anandram Jati 

Kurmi Sa.Deh 

3. Jamunabai widow Anandram Jati 

Kurmi Sa.Deh 

82 Raweli 537 Non Irrigated Private 0.213 Shri Cement Limited Umesh Kumar 

Baghmar S/O Gulab Singh Baghmar 

Resident of Ramdayal Sharma 

Colony 

Total 7.393  

 

 

S.No. 
Name of 

the Village 

Survey 

Number  

Nature of 

Land 

Type 

of 

Land 

Area in 

Hectare 

Name of Land Owner/ Interested 

Persons 

1 Khapradih 20/1 Non Irrigated Private 0.125 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

2 Khapradih 20/3 Non Irrigated Private 0.024 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

3 Khapradih 20/6 Non Irrigated Private 0.004 1. Bhojram S/O Makhan Jati Kurmi 

Sa Deh 

2. Murit S/O Makhan Jati Kurmi Sa 

Deh 

3. Irendra S/O Makhan Jati Kurmi Sa 

Deh 

4. Malti S/O Makhan Jati Kurmi Sa 

Deh 

5. Amarautin S/O Makhan Jati 

Kurmi Sa Deh 

6. Devdani S/O Makhan Jati Kurmi 

Sa Deh 

7. Ishwari S/O Makhan Jati Kurmi 

Sa Deh 

8. Sukhmat S/O Makhan Jati Kurmi 

Sa Deh 

4 Khapradih 20/8 Non Irrigated Private 0.028 Sonamti S/O Pardeshi Yadu Jati 

Thethwar Sa Deh 

5 Khapradih 20/2 Non Irrigated Private 0.159 Dayanand S/O Tribhuvan Jati Kurmi 

Sa Deh 

6 Khapradih 17/2 Non Irrigated Private 0.005 Dayanand S/O Tribhuvan Jati Kurmi 

Sa Deh 
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7 Khapradih 17/1 Non Irrigated Private 0.151 1. Bhuruva S/O Shivcharan Jati 

Kurmi Sa Deh 

2. Khemlal S/O Kartik Ram Jati 

Kurmi Sa Deh 

3. Jhalo Bai D/O Kartik Ram Jati 

Kurmi Sa Deh 

4. Kejin Bai D/O Kartik Ram Jati 

Kurmi Sa Deh 

5. Rameshri W/O Kartik Ram Jati 

Kurmi Sa Deh 

6. Birbal S/O Kanshi Ram Jati Kurmi 

Sa Deh 

7. Biru S/O Kanshi Ram Jati Kurmi 

Sa Deh 

8. Birsingh S/O Kanshi Ram Jati 

Kurmi Sa Deh 

9. Narsingh S/O Kanshi Ram Jati 

Kurmi Sa Deh 

10. Phuleshwar S/O Kanshi Ram Jati 

Kurmi Sa Deh 

11. Dineshwari Bai D/O Kanshi Ram 

Jati Kurmi Sa Deh 

12. Holu father Thanwar caste Kurmi 

Sa Deh 

13. Savitri S/O Thanwar Jati Kurmi 

Sa Deh 

14. Mangtin S/O Thanwar Jati Kurmi 

15. Kumari S/O Thanwar Jati Kurmi 

Sa Deh 

8 Khapradih 18/1 Non Irrigated Private 0.127 1. Bhojram S/O Makhan Jati Kurmi 

Sa Deh 

2. Murit S/O Makhan Jati Kurmi Sa 

Deh 

3. Irendra S/O Makhan Jati Kurmi Sa 

Deh 

4. Malti S/O Makhan Jati Kurmi Sa 

Deh 

5. Amarautin S/O Makhan Jati 

Kurmi Sa Deh 

6. Devdani S/O Makhan Jati Kurmi 

Sa Deh 

7. Ishwari S/O Makhan Jati Kurmi 

Sa Deh 

8. Sukhmat S/O Makhan Jati Kurmi 

Sa Deh 

9 Khapradih 34/11 Non Irrigated Private 0.005 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

10 Khapradih 14/29 Non Irrigated Private 0.107 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

11 Khapradih 14/42 Non Irrigated Private 0.083 Birendra Kumar S/O Rajeshwar Jati 

Kurmi Sa Deh 

12 Khapradih 14/44 Non Irrigated Private 0.248 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

13 Khapradih 14/34 Non Irrigated Private 0.138 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

14 Khapradih 14/32 Non Irrigated Private 0.019 Vinod Kumar Vo Biju Kumar S/O 

Vedram Sa.Deh 
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15 Khapradih 36/2 Non Irrigated Private 0.105 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

16 Khapradih 36/3 Non Irrigated Private 0.004 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

17 Khapradih 36/4 Non Irrigated Private 0.054 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

18 Khapradih 36/15 Non Irrigated Private 0.150 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

19 Khapradih 36/14 Non Irrigated Private 0.065 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

20 Khapradih 36/17 Non Irrigated Private 0.005 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

21 Khapradih 36/18 Non Irrigated Private 0.101 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

22 Khapradih 36/19 Non Irrigated Private 0.015 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

23 Khapradih 37/1 Non Irrigated Private 0.483 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

24 Khapradih 37/3 Non Irrigated Private 0.167 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

25 Khapradih 38/1 Non Irrigated Private 0.060 Nakched S/O Ramadhin Jati Kurmi 

Sa.Deh 

26 Khapradih 38/60 Non Irrigated Private 0.049 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

27 Khapradih 38/64 Non Irrigated Private Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

28 Khapradih 38/63 Non Irrigated Private Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

29 Khapradih 38/61 Non Irrigated Private Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

30 Khapradih 38/48 Non Irrigated Private Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

31 Khapradih 38/62 Non Irrigated Private Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

32 Khapradih 218 Non Irrigated Private 0.036 Government of Madhya Pradesh 

33 Khapradih 14/25 Non Irrigated Private 0.002 Madan Lal S/O Devcharan Jati 

Kurmi Sa Deh 

34 Khapradih 13/32 Non Irrigated Private 0.030 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

35 Khapradih 13/33 Non Irrigated Private 0.437 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 
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36 Khapradih 13/12 Non Irrigated Private 0.168 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

37 Khapradih 13/1 Non Irrigated Private 0.250 Nemsih S/O Bhuneshwar Jati Kurmi 

38 Khapradih 13/7 Non Irrigated Private 0.001 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

39 Khapradih 224/7 Non Irrigated Private 1.345 Kamta Prasad V Guhan Jati Kurmi 

Sa Deh 

Khapradih 224/2 Non Irrigated Private Ambika Prasad S/O Guhan Jati 

Kurmi Sa Deh 

Khapradih 224/21 Non Irrigated Private 1. Tarun Kumar S/O Kashyap Kumar 

Jati Kurmi Sa Deh 

2. Kalpana S/O Kashyap Kumar Jati 

Kurmi Sa Deh 

3. Anuradha S/O Kashyap Kumar 

Jati Kurmi Sa Deh 

4. Mohanidevi W/O Kashyap Kumar 

Jati Kurmi Sa Deh 

Khapradih 224/22 Non Irrigated Private Amit Kumar S/O Anirudh Jati Kurmi 

Sa Deh 

Khapradih 224/23 Non Irrigated Private Omkar Narayan S/O Gajanand Jati 

Kurmi Sa Deh 

Khapradih 224/24 Non Irrigated Private Kuleshwar Badhwar S/O Gajanand 

Badhwar Jati Kurmi 

Khapradih 224/25 Non Irrigated Private Deepak Kumar S/O Gajendra Kumar 

Jati Kurmi Sa Deh 

40 Khapradih 221/12 Irrigated Private 0.020 Manish Kumar S/O Sadhuram Jati 

Kurmi Sa Deh 

41 Khapradih 224/5 Non Irrigated Private 0.055 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

42 Khapradih 224/6 Non Irrigated Private 0.039 1. Krishna W/O Avadharam Jati 

Kurmi Sa.Deh 

2. Naresh Kumar S/o Avadharam Jati 

Kurmi Sa.Deh 

3. Tolendra Kumar S/O Avadharam 

Jati Kurmi Sa.Deh 

4. Sumant Kumar S/O Avadharam 

Jati Kurmi Sa.Deh 

5. Hemant Kumar S/O Avadharam 

Jati Kurmi Sa.Deh 

6. Lokeshwari S/O Avadharam Jati 

Kurmi Sa.Deh 

43 Khapradih 224/9 Non Irrigated Private 0.040 Kamta Prasad V Guhan Jati Kurmi 

Sa.Deh 

44 Khapradih 222 Non Irrigated Private 0.063 1. Tekan S/O Atma Ram Jati 

Satnami Sa Deh 

2. Hariram S/O Atma Ram Jati 

Satnami Sa Deh 

3. Maheshiya S/O Atma Ram Jati 

Satnami Sa Deh 

4. Arjun S/O Atma Ram Jati Satnami 

Sa Deh 

5. Dauwa S/O Atma Ram Jati 

Satnami Sa Deh 

6. Toplal S/O Atma Ram Jati 

Satnami Sa Deh 

7. Ganeshia S/O Atma Ram Jati 

Satnami Sa Deh 

8. Kumari S/O Atma Ram Jati 

Satnami Sa Deh 
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45 Khapradih 223 Non Irrigated Private 0.415 1. Malti S/O Purau Jati Satnami Sa 

Deh 

2. Hiradas S/O Ude Ram Jati 

Satnami Sa Deh 

3. Hiraram S/O Ude Ram Jati 

Satnami Sa Deh 

4. Bisambar S/O Ude Ram Jati 

Satnami Sa Deh 

5. Hirabai D/O Ude Ram Jati 

Satnami Sa Deh 

6. Dukalu S/O Ganga Ram Jati 

Satnami Sa Deh 

7. Dukalha S/O Ganga Ram Jati 

Satnami Sa Deh 

8. Suklal S/O Ganga Ram Jati 

Satnami Sa Deh 

9. Parau S/O Kejau Jati Satnami Sa 

Deh 

10. Rupu S/O Kejau Jati Satnami Sa 

Deh  

11. Roop Chand S/O Kejau Jati 

Satnami Sa Deh 

12. Puniya Bai D/O Kejau Jati 

Satnami Sa Deh 

13. Rupautin S/O Kejau Jati Satnami 

Sa.Deh 

14. Punautin S/O Kejau Jati Satnami 

Sa.Deh 

15. Rupabai S/O Kejau Jati Satnami 

Sa Deh 

16 Ganika S/O Sonu Jati Satnami Sa 

Deh 

46 Khapradih 232 Irrigated Govt. 0.111 Revenue Under Water Government 

47 Khapradih 235/1 Irrigated Govt. 1.112 Government 

48 Khapradih 231/12 Non Irrigated Private 0.022 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

49 Khapradih 231/6 Irrigated Govt. 0.093 Government 

50 Khapradih 231/11 Non Irrigated Private 0.121 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

51 Khapradih 231/17 Non Irrigated Private 0.101 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

52 Khapradih 231/15 Non Irrigated Private 0.085 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

53 Khapradih 231/3 Non Irrigated Private 0.105 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

54 Khapradih 231/16 Non Irrigated Private 0.113 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

55 Khapradih 510/11 Non Irrigated Private 0.064 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

56 Khapradih 510/9 Non Irrigated Private 0.064 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

57 Khapradih 510/12 Non Irrigated Private 0.049 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 
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58 Khapradih 510/40 Non Irrigated Private 0.006 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

59 Khapradih 510/28 Non Irrigated Private 0.066 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

60 Khapradih 510/42 Non Irrigated Private 0.075 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

61 Khapradih 510/6 Non Irrigated Private 0.002 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

62 Khapradih 510/46 Non Irrigated Private 0.001 Kamta Khuman Radheshyam S/O 

Kedar Jati Kurmi Sa Deh 

63 Khapradih 510/14 Non Irrigated Private 0.001 1. Arjun S/O Bhagu Jati Satnami Sa 

Deh 

2. Aaju Ram S/O Bhagu Jati Kurmi 

Sa Deh 

3. Ramkumar S/O Bhagu Jati Kurmi 

Sa Deh 

4. Rajendra S/O Bhagu Jati Kurmi Sa 

Deh 

5. Rajeshwar S/O Bhagu Jati Kurmi 

Sa Deh 

6. Rajkunwar S/O Bhagu Jati Kurmi 

Sa Deh 

7. Kumari Bai D/O Bhagu Jati Kurmi 

Sa Deh 

8. Rajim S/O Bhagu Jati Kurmi Sa 

Deh 

9. Rajwantin D/O Bhagu Jati Kurmi 

Sa Deh 

10. Heera Bai D/O Bhagu Jati Kurmi 

Sa Deh 

11. Kalibai S/O Bhagu Jati Kurmi Sa 

Deh 

64 Khapradih 510/3 Non Irrigated Private 0.000 1. Bhojram S/O Makhan Jati Kurmi 

Sa Deh 

2. Murit S/O Makhan Jati Kurmi Sa 

Deh  

3. Indraendra S/O Makhan Jati 

Kurmi Sa Deh 

4. Malti S/O Makhan Jati Kurmi Sa 

Deh 

5. Amarautin S/O Makhan Jati 

Kurmi Sa Deh 

6. Devdani S/O Makhan Jati Kurmi 

Sa Deh 

7. Ishwari S/O Makhan Jati Kurmi 

Sa Deh 

8. Sukhmal S/O Makhan Jati Kurmi 

Sa Deh 

65 Khapradih 510/33 Non Irrigated Private 0.087 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

66 Khapradih 510/34 Non Irrigated Private 0.065 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

67 Khapradih 510/32 Non Irrigated Private 0.057 1. Ramnath Kopraam Mangalin 

Shanti Kunti Malti Mantora S/O 

Sonsay Jhunnibai widow Sonsay 

Dulaurin 
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2. Ramchand Vo Sonchand S/O 

Chamru S/O Sonsay Jhunnibai 

widow Sonsay Dulaurin S/OJati 

Rawat Sa Deh 

68 Khapradih 510/31 Non Irrigated Private 0.049 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

69 Khapradih 510/1 Non Irrigated Private 0.057 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

70 Khapradih 510/52 Non Irrigated Private 0.077 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

71 Khapradih 510/51 Non Irrigated Private 0.064 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

72 Khapradih 510/10 Non Irrigated Private 0.022 Narendrakumar Vo Kamalnarayan 

S/O Ramshankar Jati Kurmi Sa Deh 

73 Khapradih 510/2 Non Irrigated Private 0.024 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

74 Khapradih 510/16 Non Irrigated Private 0.030 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

75 Khapradih 510/21 Non Irrigated Private 0.037 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

76 Khapradih 510/54 Non Irrigated Private 0.029 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

77 Khapradih 510/56 Irrigated Private 0.045 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

78 Khapradih 510/57 Irrigated Private 0.056 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

79 Khapradih 510/58 Irrigated Private 0.032 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

80 Khapradih 510/55 Irrigated Private 0.038 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

81 Khapradih 510/59 Non Irrigated Private 0.035 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

82 Khapradih 510/53 Non Irrigated Private 0.043 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

83 Khapradih 510/61 Irrigated Private 0.060 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

84 Khapradih 510/60 Non Irrigated Private 0.044 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

85 Khapradih 510/68 Irrigated Private 0.032 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

86 Khapradih 510/62 Irrigated Private 0.058 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 
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87 Khapradih 510/76 Irrigated Private 0.062 Devlal S/O Chatru Jati Satnami Sa 

Deh 

88 Khapradih 510/77 Irrigated Private 0.054 Devlal S/O Chatru Jati Satnami Sa 

Deh 

89 Khapradih 510/67 Irrigated Private 0.043 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

90 Khapradih 510/64 Non Irrigated Private 0.015 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

91 Khapradih 510/71 Non Irrigated Private 0.021 Ramvriksh S/O Patiram Jati Satnami 

Sa Deh 

92 Khapradih 510/72 Non Irrigated Private 0.017 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

93 Khapradih 510/22 Non Irrigated Private 0.015 Khorbahara S/O Sakharam Sa Deh 

94 Khapradih 510/27 Non Irrigated Private 0.021 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

95 Khapradih 510/80 Non Irrigated Private 0.029 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

96 Khapradih 510/87 Non Irrigated Private 0.032 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

97 Khapradih 510/86 Irrigated Private 0.052 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

98 Khapradih 505/2 Irrigated Private 0.081 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

99 Khapradih 505/10 Irrigated Private 0.202 Shubhkaransingh S/O Manuram Jati 

Gour Sa.Deh 

100 Khapradih 504/2 Non Irrigated Private 0.186 Dayalu S/O Jharu Sa.Deh 

101 Khapradih 502/3 Non Irrigated Private 0.033 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

102 Khapradih 502/2 Non Irrigated Private 0.059 Laxminath S/O Dasharath Sa Deh 

103 Khapradih 502/4 Non Irrigated Private 0.062 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

104 Khapradih 501/1 Non Irrigated Private 0.049 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

105 Khapradih 501/5 Non Irrigated Private 0.088 LaxminarayanS/O Dasharath Sa Deh 

106 Khapradih 501/3 Non Irrigated Private 0.065 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

107 Khapradih 500/3 Non Irrigated Private 0.140 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

108 Khapradih 500/2 Non Irrigated Private 0.003 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

109 Khapradih 491/4 Non Irrigated Private 0.460 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

110 Khapradih 491/5 Non Irrigated Private 0.643 Pawankumar S/O Kartikram 

S/OBaghmar Jati Kurmi Sa.Deh 
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111 Khapradih 491/1 Non Irrigated Private 0.025 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

112 Khapradih 488/2 Non Irrigated Private 0.045 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

113 Khapradih 488/6 Irrigated Private 0.071 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

114 Khapradih 488/4 Irrigated Private 0.073 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

115 Khapradih 488/8 Non Irrigated Private 0.317 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

116 Khapradih 36/16 Non Irrigated Private 0.025 Shri Cement Ltd. Registered Office 

Bangar Nagar Byavar District Ajmer 

Rajasthan 

Total 11.600  

 

[F. No. R/Engg./3LS/273/Part-I/Simga/20E] 

MUDIT BHATNAGAR, Principal Chief Engineer 
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